IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :06-01-2022

Date : 06.01.2022

GYANEND ea
WP (C) - [RA COURT o WRIT |t

1 ;égg/ 8§é01'2 41356/ KUMAR |C.O. [NO. gzder Ptd. 2022-01 BRANC No
2021  |TRIPATH 22 H-8 |-

Y 43
)

B WRIT |(S

BRANC |ea

WP (C) - |PRATAP COURT o H t

2 ;égg/ 82501'2 24940/ [KUMAR |C.O. NO. 2 ggder btd. 2022-01 (DIVI |No
2021  |SAHOO OLD STON |-

BENCH |11

) 6)

(S

ea

1110/ 106.01.2 |"2{) = 1 x pas COURT | der Dtd. 2022-01- t

3 Loos loos 18079/ |- c.0.NO. 2|7 No
2008 OLD -

11

6)

| 5

ea

WP (C) - COURT o t

4 ;é;;/ 8§é01'2 40856/ |P.BARIK |C.0. NO. 3 gzder Ptd. 2022-01 No
2021 OLD -

11

6)

. 5

ea

WP (C) - COURT o t

5 2322/ 8§é01'2 33302/ |D.SAHU |C.O. NO. gzder Ptd. 2022-01 No
2021 24 -

11

6)




.J>|—l|

ea
1113/ 06.01.2 12907 m.p.m1s | [“OUFF lorder pra. 2022-01- o
2022 022 Soor!/ wan Sar o4 :
11
6)
(s
ea
CONTC ( COURT t
1114/ (06.01.2[ce)- || S0P lorder prd. 2022-01- -
2022 (022 367/20 |7 00 o3 N
17 0
6)
(S
ea
1115/ 06.01.2 7027 b K.wOH |, |<0P%T lorder Dtd. 2022-01- -
2022 (022 ANTY -0 N0 Hhy
21 22 -
11
6)
(S
SECON |ea
1116/ [06.01.2 RSA~  |ASHUTOS COURT |5 Ger Dtd. 2022-01- D £
2022 022 458/20 H C.0. NO. o, APPEA |No
15 MOHANTY 23 L B
1)
(S
WP (C) - ea
1117/ 106.01.2 5 ) |U.CH.BE |, |COURT [Order Dtd. 2022-01- £
2022 022 HERA 0 No. 104 No
019 -
1)
(S
1118/ 106.01.2 WP (&)~ COURT |0rder Dtd. 2022-01- o
205 loas 7339/2 [H.JBNA [C.0. |-0URT 0 e
019 -
1)
(S
WP (C) - COURT e
1119/ (06.01.2 7 ()7 l.w.wom |, |29 lorder ptd. 2022-01- t
2022|022 Sooo | lneaTRA oos 203 o
1)
(S
CONTC- COURT ea
1120/ 106.01.2 500 7 M. R. c o, o”%E lorder ptd. 2022-01- £
2022|022 o ROUTRAY o5 > o5 o
1)
11121/ |06.01.2 [conTC- T.=.DAS |o COURT |Order Dtd. 2022-01- (s
2022 022 7606/2 |1 R O lNo. 305 ca




=

021 OLD £
No
1)
(s
ea
1122/ 106.01.2 WP~ ¢, COURT | der Dtd. 2022-01- WRIT |t
soaal 102s 41042/ |35 =1 lc.0. No. 3|07 BRANC |No
2021 OLD H-4 |-
38
)
(s
ea
1123/ 106.01. fgég;; P.L. . ESURg Order Dtd. 2022-01- ;O
2022|022 Soz1! MrsHRa e 7 los N
38
)
(s
ea
WP (C) - |NANDA COURT o t
;é;g/ 82&01' 39218/ |[KISHORE |C.0. NO. 3 ggder Ptd. 2022-01 No
2021 ROUT OLD -
38
)
(s
ea
1125/ 06.01. Zféi;; P. K. | ;gURg Order Dtd. 2022-01- ;O
2022|022 Soar ! [mavak ARE N
38
)
(s
ea
1126/ [06.01. Sgggf; M/S.MAN | ;gURg Order Dtd. 2022-01- ;o
2022|022 o AS PATI aos 2 los N
38
)
(S
ea
1127/ |06.01. fi;g;; L. D. c ;gURg Order Dtd. 2022-01- ;o
2022|022 Soa1 | [panDa oo los N
38
)
(S
ea
1128/ [06.01. ggé?;a S.K. - ;gURg Order Dtd. 2022-01- ;o
2022|022 > L e N E N




\S)

ea
CONTC- M/S.ANI COURT t
;(l)gg/ ggéOl. 7682/2 |1 KUMAR o, 3 ggder Dtd. 2022-01- No
021 DAS OLD -
38
)
(s
ea
1130/ 06.01. fiéi%; TAPAN ;gURg Order Dtd. 2022-01- ;o
2022 (022 Yooy |swAIN oos o5 N
38
)
(S
ea
1131/ 106.01.2 |SONTC™ Iy x.RraT COURT | Ger Dtd. 2022-01- £
2ons loas 7668/2 | . No. 307 No
021 OLD -
38
)
(S
ea
1132/ 106.01.2 |"F{9) = 11 b pan COURT | Ger Dtd. 2022-01- €
oot N 41203/ |2+ . No. 3 0% No
2021 OLD -
38
)
(S
ea
1133/ 106.01.2 |"2{9) = 11 b pan COURT |y der Dtd. 2022-01- t
ool ot 41200/ |2+ . No. 3 (0% No
2021 OLD -
38
)
(s
ea
1134/ 106.01.2 "2~ 1 5 pan COURT | der Dtd. 2022-01- t
rons loss 41194/ |2+ . No. 3 5% No
2021 OLD -
38
)
(s
ea
1135/ 106.01.2 |"F{O)~ 11 b pan COURT |5 Ger Dtd. 2022-01- t
2053 loas 41205/ 2+ . No. 3 5% No
2021 OLD -
38
)
WP (C) - COURT (S
1136/ |06.01. L.D.PAN Order Dtd. 2022-01- ca
2022 (022 41213/ o - [NO- 3 55 t
2021 OLD




w

w

\1w|

(s
ea
1137/ 06.01. ?féi;; P.K. EgURg Order Dtd. 2022-01- ;o
2022 022 Sony | [NAYAK orn |05 :
38
)
(s
ea
1138/ 106.01.2 "2 (€)= |5 k. par COURT | der Dtd. 2022-01- t
2055, loas 41462/ 200 . wo. 3 /0% No
2021 OLD -
38
)
(S
ea
WP (C) - COURT o t
;é;g/ 8;01' 40451/ |S.DASH . NO. 3 ggder Ptd. 2022-01 No
2021 OLD -
38
)
(s
ea
WP (C) - COURT L t
;égg/ 82501‘ 41444/ |T.SWAIN . No. 3 ggder Ptd. 2022-01 No
2021 OLD -
38
)
(s
ea
BLAPL- |UNMESH COURT t
;é;/ 8;01‘ 6342/2 |CHANDRA . INo. ggder Ptd. 2022-01- No
021 JENA 25 -
38
)
(s
ea
BLAPL- |S.K. COURT t
;égg/ 8%01. 6563/2 |BHANJAD . INo. ggder Ptd. 2022-01- No
021 EO 25 -
38
)
(S
WP (C) - COURT wrRIT |2
1143/ |06.01. BALARAM Order Dtd. 2022-01- t
2022|022 40842/ o 1nGh - [NO- 2 145 BRANC |\
2021 OLD -2 |
9)
1144/ 06.01.2 WP (C)- [P.K.MIS COURT |Order Dtd. 2022-01- (s
2022 022 40868/ |HRA “INo. 2 105 eca




N 2021 OLD t
No
9)
| -
3 |1145/ [06.01.2 WP (C)~ |G- COURT | der Dtd. 2022-01- .
s 2022 ozé 7141573/ |JAYASIN |C.O. |[NO. 3 05 : No
2021 GH OLD _
9)
| -
ea
3 |1146/ 06.01.2 "F(C) = 4 k.m1s COURT | der Dtd. 2022-01- WRIT |t
9 12022 022 41652/ HRA Cc.0. NO. 2 05 BRANC No
2021 OLD H-5 -
23
)
B (S
ea
4 11147/ |06.01.2 WP (C)~ |DEBENDR COURT | der Dtd. 2022-01- t
* boas o 41723/ |a c.o. wo. 3 [ No
2021 BEHERA OLD -
23
)
(s
ea
4 |1148/ 06.01.2 ?5}26; MANAS | ESURg Order Dtd. 2022-01- ;O
1 12022 |022 ; PATT e 7 los N
23
)
(s
ea
a4 |1149/ 06.01.2 WP (C)~ [DEBENDR COURT |1 Ger Dtd. 2022-01- t
> baoaa’ loas 41705/ |a c.o. |wo. 3 [ No
2021 BEHERA OLD -
23
)
(s
ea
a 1150/ [06.01.2 " (S~ lyanas COURT |5 Ger Dtd. 2022-01- t
2 boss log 41606/ [0 c.o. No. 3[0% No
2021 OLD -
23
)
(S
ea
4 11151/ 06.01.2 gi}gé; MANAS | EgURg Order Dtd. 2022-01- ;o
4 12022 022 ; PATI oo los N
23
)
l4 [1152/ [06.01.2 WP (C)- [M. R. [c.0. [COURT [order Dtd. 2022-01- | (s




]

D

o

12022

022 40221/ |saH00 NO. 305 ca
2021 OLD £
No
23
)
(s
ea
1153/ 06.01. fgégé; M.R. | ESURg Order Dtd. 2022-01- ;O
2022|022 Soas’ samOO oos |05 N
23
)
(s
ea
WP (C) - |ANTL COURT o t
;é;g/ 82é01' 40051/ KUMAR |C.O. NO. 3 ggder Ptd. 2022-01 No
2021 DAS OLD -
23
)
(S
ea
1155/ |06.01. figgé; P.L. . ;gURg Order Dtd. 2022-01- ;O
2022 (022 Sons | MIsHRA oos 205 N
23
)
(S
ea
1156/ [06.01. ?g}gé; NIRANJA ESURg Order Dtd. 2022-01- ;o
2022 (022 > N ROUT aos 2 los N
23
)
(S
ea
1157/ |06.01. ?fi?;g M. R, | ESURg Order Dtd. 2022-01- ;O
2022|022 i SAHOO oon " |05 N
23
)
(S
ea
1158/ 106.01.2 |"P4C) = I % MIs COURT | der Dtd. 2022-01- t
2ooa oo 41797/ |20 c.o. |vo. 2 [F No
2021 OLD -
23
)
(s
1159/ [06.01. gg}gé; c. R. |, ;gURg Order Dtd. 2022-01- ia
2022 |022 ; NAYAK oos 05 e




o

Ul

om|

(S
ea
1160/ |06.01.2 "ES) e ¢, COURT lorder Dtd. 2022-01- WRIT |t
2022 022 41060/ MUDULT C.0. NO. 3 05 BRANC [No
2021 OLD H-4 |-
38
)
(s
ea
1161/ |06.01. fiég;; M.R. . ;gURg Order Dtd. 2022-01- ;o
2022 022 Soa1 | [ROUTRAY oos 2105 N
38
)
(S
ea
1162/ |06.01.2[" = ()7 R . COURT lorder Dtd. 2022-01- WRIT |t
2022 022 41062/ MUDULT C.0. NO. 3 05 BRANC [No
2021 OLD H-4 |-
38
)
(S
ea
1163/ [06.01. ?gég;; M.R. c o, o%8T lorder ptd. 2022-01- -
2022 022 ~oo1 | [ROUTRAY oon " |05 N
38
)
(s
ea
1164/ 06.01.2 "2~ g ¢, COURT | der Dtd. 2022-01- WRIT It
2022 (022 41050/ gy (€20 NO- 3 o5 BRANC INo
2021 OLD H-4 |-
38
)
(s
ea
1165/ 06.01.2 [ F €17 k. . COURT |0 der Dtd. 2022-01- WRIT |t
2022 1022 41055/ MUDULT C.0. NO. 3 05 BRANC No
2021 OLD H-4 |-
38
)
(s
ea
1166/ 06.01.2 [ F &)~ k. . COURT |5 der Dtd. 2022-01- WRIT |t
2022 |022 41047/ MUDULI C.0. NO. 3 05 BRANC No
2021 OLD H-4 |-
38
)
1167/ |06.01.2 |[WP(C)- M.R.ROU c COURT |Order Dtd. 2022-01- (s
2022 022 33980/ |TRAY O lNo. 2 05 ea




(o)}

(o)}

[e)}

2021 OLD £
No
38
)
(s
ea
1168/ [06.01.2 "P{C) =z ¢, COURT |5 Ger Dtd. 2022-01- WRIT It
2022 022 40901/ MUDULT C.0. NO. 3 05 BRANC No
2021 OLD H-3 |-
14
)
(s
ea
1169/ 106.01.2 "F{€)~ v . RrOU COURT | der Dtd. 2022-01- t
2ooa loos 33975/ |min c.o. wo. 3 [ No
2021 OLD -
14
)
(s
ea
1170/ 106.01.2 "2~ ¢, COURT |1 Ger Dtd. 2022-01- WRIT |t
2022 022 40903/ MUDUL I C.0. NO. 3 05 BRANC |No
2021 OLD H-3 |-
14
)
(s
ea
WP (C)- [G. COURT o £
;é;;/ 82é01‘ 41712/ |JAYASIN |C.O. [NO. 3 ggder Ptd. 2022-01 No
2021 GH OLD -
14
)
(S
ea
1172/ |06.01.2 |"F (€) ~ [DEBENDR COURT |5 der Dtd. 2022-01- t
2oas loas 36354/ A c.o. No. 3[0% No
2021 BEHERA OLD -
14
)
(S
ea
1173/ 106.01.2 "2 €)= b N Nay COURT | der Dtd. 2021-11- t
2003 oo 36341/ | - c.o. No. 337 No
2021 OLD -
14
)
(S
WP (C) - |DEBENDR COURT ea
1174/ 106.01. Order Dtd. 2022-01- t
Sona oo 36353/ A c.o. No. 3[0% e
2021 BEHERA OLD




| -
ea
6 11175/ |06.01. gs;gé; DILLIP |, ESURg Order Dtd. 2022-01- ;O
8 12022 |022 ; SAMAL oos > |05 N
14
)
(s
ea
WP (C) - |ARUN COURT L t
g éé;g/ 8Sé01. 40745/ |KUMAR c.o. no. 3 gzder Dtd. 2021-12 No
2021 JATI OLD -
14
)
(S
ea
7 11177/ 06.01.2 WF(C)~ IDEBENDR COURT | Ger Dtd. 2022-01- £
! aona loss 41784/ | c.o. No. 307 No
2021 BEHERA OLD -
14
)
(S
ea
WP (C) — |DEBENDR COURT t
Z éé;g/ 82é01' 36352/ A c.0. NO. 3 No
2021 BEHERA OLD -
14
)
(S
ea
7 |1179/ |06.01.2 [W2 (C) - [DEBENDR COURT |5 der Dtd. 2022-01- t
5 aoas loas 36352/ A c.o. No. 3[0% No
2021 BEHERA OLD -
14
)
(S
ea
WP (C) - [MANOJ COURT o t
; ;égg/ 85201' 41767/ |[KUMAR [c.0. [NO. 3 ggder btd. 2022-01 No
2021 PATT OLD -
14
)
(s
ea
7 |1181/ [06.01.2 [WE (C)~ [DEBENDR COURT |5 Ger Dtd. 2022-01- t
2 ooz loss 35338/ |a c.o. |vo. 3 [ No
2021 BEHERA OLD -
14
)
7 1182/ [06.01.2 " (S~ Irapan COURT | der Dtd. 2022-01- (S
5 2022 1022 41550/ SWAIN C.0. |[NO. 3 05 ea
2021 OLD t




[ee)

14
)
(s
ea
1183/ |06.01.2 |"E(C)~ |DEBENDR COURT | der Dtd. 2022-01- t
200 loas 35337/ |a . No. 3 (0% No
2021 BEHERA OLD -
14
)
(s
ea
WP (C)- G. COURT o t
;égg/ 83201' 41570/ |JAYASIN . No. 3 ggder Ptd. 2022-01 No
2021 |cH OLD -
14
)
(s
ea
1185/ |06.01.2 |"E(C) ~ |DEBENDR COURT |1 Ger Dtd. 2022-01- t
5055 loas 35336/ A . No. 3 5% No
2021 BEHERA OLD -
14
)
(s
ea
WP (C) - |JYOTI COURT o t
;égg/ 82201‘ 37011/ |PRAKASH . INo. ggder Ptd. 2022-01 No
2021  |KAR 24 -
14
)
(s
ea
1187/ |06.01.2 |"E(C) ~ |DEBENDR COURT |5 Ger Dtd. 2022-01- t
S0y loas 35329/ A T No
2021 |BEHERA 24 -
14
)
(S
ea
1188/ [06.01. gsgg;; R. C. ;gURT Order Dtd. 2022-01- ;o
2022 (022 S0o3) [prot o 05 N
14
)
(S
ea
1189/ |06.01.2 |NF ()~ [DEBENDR COURT |5 der Dtd. 2022-01- t
5022 1022 35334/ |A . INO. 05 No
2021 |BEHERA 24 -




ea
1190/ [06.01.2 PLAPD~ |SAILEND COURT |5 der Dtd. 2022-01- t
5022 022 9051/2 RA C.0. |NO. 05 No
021 BISWAL 11 -
14
)
(s
ea
1191/ 06.01. 23253; 5. K. |, ;gURT Order Dtd. 2022-01- ;o
2022|022 1 STNGH 0 05 N
14
)
(S
ea
1192/ |06.01.2 |"E (C)~ IDEBENDR COURT | Ger Dtd. 2022-01- £
20as’ loss 35223/ A c.o. |No. 2 [0 No
2021 BEHERA OLD -
14
)
(S
ea
1193/ [06.01.2 PLAPL~ |SAILEND COURT | der Dtd. 2022-01- t
2035 loss 9087/2 [RA c.o.|vo. |7 No
021 BISWAL 11 -
14
)
(S
ea
1194/ |06.01.2 |nF(C)~ [DEBENDR COURT |5 der Dtd. 2022-01- t
2o loas 35325/ A c.o. No. [oF No
2021 |BEHERA 11 -
14
)
(s
CRIMI |ea
1195/ [06.01. ??éi?; GANESH | ;gURT Order Dtd. 2022-01- NAL |t
2022 (022 SAHOO 0. NO- gy MISC- No
021 11 : N
3)
(S
CRIMI |ea
1196/ |06.01. 332535 CHHABI |, ESURT Order Dtd. 2022-01- NAL |t
2022 (022 RANA -0 N0 g5 MISC- No
021 12 : N
9)
(S
WP (C) - COURT ea
1197/ 106.01. Order Dtd. 2022-01- t
2oy loas 37781/ [B.DASH [c.0. NO. |07 -
2021 24 ©




NeJ

NeJ

NeJ

Ne}

ea
1198/ [06.01. gigg?; 5. K. |, EgURT Order Dtd. 2022-01- t
2022 (022 021 SINGH > 05 No
9)
(S
BLAPL- |PRASANJ COURT ca
1199/ |06.01. Order Dtd. 2022-01- t
2055|025 9213/2 |IT c.o.[vo. |% e
021 BEHERA 11 :
9)
(S
BLAPL- |GYANA COURT ea
1200/ [06.01. Order Dtd. 2022-01- t
2022 loas 9242/2 [RANJAN [C.0. NO. |o% o
021 PATRA 11 :
9)
(S
WP (C) - COURT ea
1201/ [06.01. Order Dtd. 2022-01- t
2022|025 37916/ [B.SINGH [C.0. NO. | o
2021 24 :
9)
(S
BLAPL- COURT ea
1202/ 06.01.2 %"~ [BALARAM |, |- Order Dtd. 2022-01- t
2022 (022 051 STNGH 1 05 No
9)
(S
BLAPL- |[PABITRA COURT ca
1203/ (06.01. Order Dtd. 2022-01- t
2022 025 10799/ [KUMAR  [C.0. INO. | o o
2021  MOHANTY 11 :
9)
(S
WP (C) - COURT ca
1204/ [06.01.2 5 00| e o oL o, |OFder Ded. 2022-01- t
2022 (022 05 No
12 24 :
9)
(S
BLAPL- COURT ca
1205/ 106.01.2 |0~ IS, K. | oo Order Dtd. 2022-01- t
2022 (022 021 SINGH " 04 No
9)
(S
1206/ [06.01.2 PLAPL~ |PRASANJ COURT |5 der Dtd. 2022-01- ea
5022 1022 9216/2 |IT C.0. |NO. 05 t
021 BEHERA 11 No




[ | | | 9)
(s
1 BLAPL- |SARAT COURT ca
1207/ [06.01. Order Dtd. 2022-01- t
0 15525 loas 9207/2 [KUMAR  [C.0. NO. | ¢ e
0 021 JENA 11 :
9)
| 5
1 BLAPL- COURT ca
0 1208/ |06.01. 92142 BALARAM c NO Order Dtd. 2022-01- t
| 2022 022 051 SINGH 0 05 No
9)
| 5
1 cMP- COURT ea
o [1209/(06.01.2¢ 07 o ICLR.NAY |, | Order Dtd. 2022-01- t
, [2022 |022 i AK > 04 No
9)
- 5
1 BLAPL- COURT ea
o [1210/06.01.2 2200 IR R | | Order Dtd. 2022-01- t
3 2022 022 o NAYAK . 05 No
9)
[ WRIT |(s
1 WP (C) - CHIEF ERANC ia
1211/ 06.01. B.K.PAT JUSTI lOrder Dtd. 2022-01-
0 30108/ c.o. (DIVI |No
2022 |022 I CE'S |18
4 2021 COURT STON |-
BENCH |12
) 0)
WRIT |(S
1 WP (C) - CHIEF ERANC ia
1212/ 06.01. B.K.PAT JUSTI lOrder Dtd. 2022-01-
0 30108/ c.o. (DIVI |No
2022 |022 I CE'S |04
5 2021 COURT STON |-
BENCH |12
) 0)
(s
ea
é 1213/ |06.01. S?g}zo R.K.MOH | ;gURT Order Dtd. 2022-01- ;O
¢ 2022|022 i APATRA > 04 3
12
0)
| 5
ea
L 112147 06.01.2 PYAELT b k. pan COURT |5 Ger Dtd. 2022-01- t
0 2022 1022 9225/2 . C.0. |NO. 05 No
7 021 11 -
12
0)




o= e

ea
1215/ [06.01. gggg?; A. K. ESURT Order Dtd. 2022-01- ;O
2022 (022 s MOHANTY 0 04 :
12
0)
(s
ea
1216/ [06.01. 2;?53; SUVENDU | ;gURT Order Dtd. 2022-01- ;o
2022 (022 o BARTK 0 05 N
12
0)
(S
ea
1217/ [06.01.2 22APE” v k. swa COURT |order Dtd. 2022-01- c
2osa oo 9230/2 |7 c.o. No. [0F No
021 11 -
12
0)
(S
ea
WP (C) - COURT o £
égég/ 8;01' 16899/ |[P.C.DAS |C.0. NO. 2 ggder Ptd. 2022-01 No
2010 OLD -
12
0)
(S
ea
1219/ 06.01. ?3255; SARAT |, ESURT Order Dtd. 2022-01- ;o
2022|022 Soo: ! |pasH 0 05 N
12
0)
(s
ea
1220/ |06.01. ?géig; SARAT | ESURT Order Dtd. 2022-01- ;O
2022|022 Soor>/ pasH 0 05 N
12
0)
(s
ea
1221/ 06.01. ?52;}; S.K.SAH |,  |COURT Order Dtd. 2022-01- ;O
2022 (022 U O INo. 6|04
013 -
12
0)
BLAPL- COURT (S
1222/ 106.01.2 g0 > [A. . c o, o ¥ lorder ptd. 2022-01- ca
2022|022 oy SAHOO 0010 os t




12
0)
. -
ea
! 1223/ 06.01.2 BLAEL" |JAYADEB COURT lorder Dtd. 2022-01- t
1 e 0o, 9253/2 |a c.o.|vo. [0 No
6 021  |BEHERA 11 -
12
0)
. -
ea
T 1224/ |06.01.2 975ss (GaNESH | =29 lorder ptd. 2022-01- o
> [2022 |022 051 /% |sam00 5 os N
12
0)
B (s
ea
1 WP (C) - £
1225/ (06.01.2 COURT [Order Dtd. 2022-01-
1 e 0 1742/2 |s.DASH .0, |-00F 0% No
8 013 _
12
0)
___ -
ea
i 1226/ 06.01.2 ]312“251;; APARESH |, ESURT Order Dtd. 2022-01- ;O
5 2022|022 022272 |sHot o os N
12
0)
___ -
ea
> [1227/ j0s.01.2 ?S£§>; S.K.SAH |, |COURT Order Dtd. 2022-01- e
2022 022 U 9- INo. 6 04
0 013 _
12
0)
. =
eca
1 BLAPL- COURT t
2 ;%22/ 00;01 % 10420/ [s.pasn [c.0. |no. |JFder Ped. 20227017 No
1 2021 11 -
12
0)
B (s
eca
I 11229/ 06.01.2"E{9) " |5 b sam COURT |0 der Dtd. 2022-01- c
2 5022 lo22 9352/2 | 0 C.0. NO. 04 No
2 013 11 -
12
0)
1 [1230/ [06.01.2 |cRIMC- [s.DAS  [c.0. [cOURT [order Dtd. 2022-01- | (s




w[\)|

N -

N =

w

— WP

12022

022 1234/2 NO. 6 |04 ea
021 t
No
12
0)
(s
ea
1231/ (06.01.2 |20 5.7 paR COURT [order Dtd. 2022-01- o
2022 |022 IDA *lNo. 6|04
021 -
12
0)
(s
SECON |ea
1232/ 06.01. ?22;20 P.CH.MO ESURT D t
2022 (022 HANTY - R APPEA [No
10 25 5 3
6)
(s
SECON |ea
1233/ [06.01. ?22;20 P.CH.MO ESURT Order Dtd. 2022-01- D £
2022 (022 HANTY Y- os APPEA |[No
10 25 5 3
6)
(s
MACA- COURT ee
1234/ 106.01.2 | 50c"0 o o o Order Dtd. 2022-01- t
2022 (022 s 03 05 Mo
6)
(s
SA- ea
1235/ (06.01. COURT |Order Dtd. 2022-01- t
2022 (022 237/19 P NATAK “ lNo. 1 |os No
6)
(s
ABLAPL ea
1236/ (06.01.2 |- o SAMAL ;gURT Order Dtd. 2022-01- t
2022 (022 8209/2 |°° 2 los No
25
019 _
6)
(s
ABLAPL CRIMIT lea
1237/ (06.01.2 |- iAﬁigiR ;gURT Order Dtd. 2022-01- NAL |t
2022 (022 304/20 [ P 05 MISC- No
20 3 -
9)
MACA- COURT (S
1238/ |06.01. 779/20 P.K.MOH NO Order Dtd. 2022-01- ea
2022 (022 s ANTY Ty |os t




w

w

w

.J>l—‘|

(s
ABLAPL ea
1239/ (06.01.2 |- B.G. EgURT Order Dtd. 2022-01- t
2022 |022 1251/2 |DAS XY os No
25
021 _
9)
(s
BLAPL- COURT ea
1240/ |06.01. 92032 PADMANA NO Order Dtd. 2022-01- t
2022 (022 050 VA JENA o5 05 No
9)
(s
BLAPL- COURT ea
1241/ (06.01.2 3¢ o |P.CH.SE No. o |order Dtd. 2022-01- t
2022 (022 oo JPADA orp |05 Mo
9)
(s
MACA- ea
1242/ (06.01. COURT |Order Dtd. 2022-01- t
2022 (022 Z§0/20 S. SWAIN “No. 2|05 No
9)
(s
BLAPL- COURT ca
1243/ (06.01.2 g [ANIL o Order Dtd. 2022-01- t
2022 |022 g SAHOO e 05 Mo
9)
(s
MACA- COURT ca
1244/ 106.01.2 7o "7 |P.K.MOH o Order Dtd. 2022-01- t
2022 (022 ANTY “ Y- os No
16 25 3
9)
(s
WP (C) - COURT ca
1245/ 06.01.2 7" B.N.SHA o Order Dtd. 2022-01- t
2022 (022 003 DANGT o5 04 Mo
9)
WRIT |(S
BRANC |ea
WP (C) - |TAPAN COURT o H t
;g;g/ 8Sé01' 41826/ KU.NAYA . No. gzder Ptd. 2022-01 (DIVI No
2021 K 25 STON |-
BENCH |11
) 4)
1247/ [06.01.2 [wp (c) - [TAPAN COURT |order Dtd. 2022-01- WRIT |(S
2022 1022 41826/ |[KU.NAYA * INO. 04 BRANC |ea




°|

IS

2021 |k 25 H t
(DIVI [No
STON |-
BENCH |11
) 4)
(S
ea
1248/ |06.01. ?fég}; SOURAV |, ESURT Order Dtd. 2022-01- ;O
2022 (022 003 CH.DASH o5 04 3
11
4)
(S
S~ CHIEF ia
1249/ 106.01.2 3¢ o0 M.K.PAN | JUSTI lOrder Dtd. 2022-01- N
2022 (022 ool | |T Prlee's o4 ne
COURT 1
4)
(S
ea
1250/ (06.01. WE(C) = |5 ¥ pAL COURT |y der Dtd. 2022-01- t
2092 |02 29849/ | c.o.[vo. | % No
2021 24 -
11
4)
(S
S~ CHIEF ia
1251/ (06.01. JUSTI lOrder Dtd. 2022-01-
2022 [022 23225/ T-BAG C.0-legig og e
COURT 1
4)
(S
ea
WP (C) - |PABITRA COURT o t
;égg/ 82é01' 40001/ |[KUMAR [C.0. [NO. ggder btd. 2022-01 No
2021  |BEHERA 25 -
11
4)
(S
W (C) - CHIEF ia
1253/ (06.01. JUSTI Order Dtd. 2022-01-
5022 022 ;ggil/ R.R.DAS [C.O. Vo™ |0 To
COURT 1
4)
(S
CHIEF ea
1254/ [06.01.2 "2 (C)~ |PABITRA JUSTI |Order Dtd. 2022-01- t
40003/ KUMAR |C.O.
2022 (022 2021 |omnmma CE'S |05 No
COURT _




[ | | | 4)
(s
ea

L 1255/ 06.01.2 "E (%)~ |z k. BaR COURT lorder Dtd. 2022-01- c

4 12022 lo22 39431/ ¢ - N0 g5 No

8 2021 25 -
11
4)

| _
ea

i 1256/ [06.01. gzgg;; M.N.MOH ESURT Order Dtd. 2022-01- ;O

5 [2022 |022 Soar ] aNTY e 05 N
11
4)

[ (S
ea

é 1257/ |06.01. 251(3)6; K.P.BEH COURT ;O

> [2022 |022 2031 lera NO. 1 N
11
4)

[ (S

. W (C) - CHIEF ia

5 1258/ 06.01.2 30 )" [P K.RAT JUSTI Order Dtd. 2022-01- -

> 2022|022 003 H “lcE's |04 e

COURT o
4)

[ (S
ea

é 1259/ [06.01. §§£Sé; K.P.BEH COURT |0Order Dtd. 2022-01- ;o

> 2022|022 szl [ERA NO. 105 N
11
4)

[ (S
ea

1 WP (C) - t

1260/ |06.01. COURT |Order Dtd. 2022-01-

5 2022 022 8828/2 |D.NAYAK “NO. 9 loa No

3 007 -
11
4)

| -
ea

é 1261/ 06.01. §§£Sé; H.K.DAS COURT |0rder Dtd. 2022-01- ;O

> 2022 022 oo NO. 105 N
11
4)

L 262/ 06.01.2 ")~ 15 ¥ Rou CHIEE | Ger Dtd. 2022-01- (S

5 5022 022 29314/ TRAY . |JusTI 04 ea

5 2020 CE'S t




o

o

COURT No

11

4)

(s

ea

1263/ 06.01. ?ségi; H.K.DAS COURT |order Dtd. 2022-01- ;o
2022 (022 Sore a NO. 105 N

11

4)

(s

ea

1264/ |06.01. ?ségi; A.MISHR COURT |Order Dtd. 2022-01- ;O
2022|022 Soae | NO. 1|05 N

11

4)

(s

ea

1265/ 106.01.2 "2 (€)= lyanasT COURT | der Dtd. 2022-01- t

el o 40072/ [ 23 o % No
2021 22 -

11

4)

(s

ea

WP (C) - |BIJAYA COURT _ _ WRIT t

;ggg/ 82&01' 37146/ [KUMAR . NO. 3 ggder Ptd. 2022-01 BRANC |No
2021 ROUTRAY OLD H-4 -

27
)

(s

ea

WP (C) - COURT o WRIT |t

;ég;/ 8201. 35738/ |J.SAHOO . No. 3 ggder Ptd. 2022-01 BRANC |No
2021 OLD H-6 |-

35
)

(S

ea

1268/ [06.01. ggégé; S.K.BEH ;gURT Order Dtd. 2022-01- ;o
2022 (022 Soas’! lEra o 05 N

35
)

(S

ea

1269/ [06.01. gg{gé; G.JAYAS ;gURT Order Dtd. 2022-01- ;o
2022 (022 Sosas |mGH 0 05 N




o

o

o

~J

l—‘\]l—‘|

ea
1270/ |06.01. ggégé; A.PATTA |, ESURT Order Dtd. 2022-01- ;O
2022 (022 oot | [NAIK s 05 3
35
)
(s
ea
WP (C) - COURT o t
;é;;/ 8Sé01' 38819/ |[R.R.DAS |[C.0. |NO. ggder btd. 2022-01 No
2021 22 -
35
)
(S
WP (C) - COURT wrIT |2
1272/ (06.01. SARAT Order Dtd. 2022-01- t
2022 lo2s 41529/ |2 c.o.[vo. |% BRANC |-
2021 22 -2 |
6)
(S
WP (C) - COURT ea
1273/ 106.01.2 |Zo 000" [PLK.LEN | | Order Dtd. 2022-01- t
2022 |022 ool | KB s 05 o
6)
(S
ABLAPL ca
1274/ 106.01.2 |- R.K.DEH | EgURg Order Dtd. 2022-01- £
2022 |022 15667/ |[URI oLy [0 No
2021 _
6)
(S
WP (C) - COURT ea
1275/ (06.01. M.R.BAR Order Dtd. 2022-01- t
2022 |022 36012/ [ ¢ C.0. NO. 14y No
2021 25 3
6)
(S
WP (C) - COURT ca
1276/ |06.01.2 ). o0 [BALARAM |, | o Order Dtd. 2022-01- t
2022 |022 0ol |SINGH " 04 No
6)
(S
WP (C) - IMANOJ COURT ca
1277/ |06.01. Order Dtd. 2022-01- t
5022 022 41537/ |KUMAR C.0. |NO. 05 No
2021  |PATI 22 :
6)
WP (C) - |PRIYA COURT o (S
1278/ 06012 ({7107 TN 0. oo Order ped. 2022701 5
2021  |MISHRA 22 t




~

6)
(s
ea
1279/ [06.01.2 "2 (S~ Iy ¥ Rou COURT |5 der Dtd. 2022-01- t
2022 (022 34806/ |, - [NO- g5 N
2021 22 e
6)
(s
WP (C) - CHIEF ea
1280/ |06.01. 36238/ J.R.NAY JUSTI |Order Dtd. 2022-01- t
2022 (022 ool | [BK “IcE'S 04 No
COURT -
6)
(S
WP (C) - COURT ea
1281/ 106.01.2, ;=" N. K. o Order Dtd. 2022-01- t
2022 (022 0o1 | [ROUT s 05 o
6)
(s
MATA- ea
1282/ (06.01.2gc o0, |A.K.ACH COURT |Order Dtd. 2022-01- t
2022 (022 . ARYA *INO. 9 04 No
6)
(s
WP (C) - |NANDA COURT ea
1283/ (06.01. Order Dtd. 2022-01- t
2095 lo2s 41328/ |[KISHORE P 9
2021  |[ROUT 22 e
6)
WRIT |(S
S~ CHIEF ERANC ia
1284/ (06.01. T.K.NAY JUSTI |Order Dtd. 2022-01-
37362/ ) (DIVI |No
2022 022 AK CE'S |04
2021 COURT STON |-
BENCH |10
) 8)
(S
ea
ABLAPL
1285/ (06.01.2 |- SANTOSH COURT |5 der Dtd. 2022-01- t
2022 (022 15669, FOMAR S No
MAHANTY OLD -
2021
10
8)
(S
MATA- FIRST 02
1286/ |06.01. 57/202 S.S.BIS COURT |Order Dtd. 2022-01- APDPEA t
2022 (022 ) WAL *INO. 9 04 5 No




[ee)

ABLAPL ea
1287/ (06.01.2 |- A. . EgURg Order Dtd. 2022-01- t
2022 1022 15670/ |[KALASH U OLb 04 No
2021 -
1)
(s
WP (C) - COURT ee
1288/ |06.01. 33411/ D.R.BEH c NO Order Dtd. 2022-01- t
2022 (022 ool | [ERA s 05 No
1)
WRIT |(S
WP (C) - CHIEF ERANC ia
1289/106.01.2 11 5o/ |5 x.pas |c.o. |99STE (DIVI |No
2022 |022 CE'S
2020 COURT STON |-
BENCH |10
) 7)
(s
ea
ABLAPL
1290/ |06.01.2 |- MoK ESURg Order Dtd. 2022-01- ;O
2022 022 15670/ [RATH A IV
2021 OLD -
10
7)
WRIT |(S
WP (C) - CHIEF iRANC ia
1291/ 106.01.2 /e oin” | oo | o |JUSTI Order Dtd. 2022-01- (D1VT [No
2022 |022 CE'S |04
2020 COURT STON |-
BENCH |10
) 7)
(S
ABLAPL |SANJIB COURT ia
1292/ (06.01.2 |- KUMAR | o |->"" lorder Dtd. 2022-01- e
2022 |022 15702/ BHANJAD 77" |07 04 2
2021  |EO Lo
7)
(S
ea
1293/ |06.01. ?géii; K.P.BEH | ;gURT Order Dtd. 2022-01- ;o
2022 |022 001 | [ERA s 05 .
10
7)
(S
ea
MATA-
1294/ |06.01. COURT |Order Dtd. 2022-01- t
2022 |02 i7/202 L.SAHOO (C.0. =" |7 o




[ | )
(s
) W (C) - CHIEF ia
5 11295/ 06.01.2 12 207 B c. AN JUSTI |Order Dtd. 2022-01- -
o 2022 022 Soo2! oa “lcE's |oa N
COURT 10
7)
| -
ea
1 1296/ |06.01. W (C) = 1y % NAT COURT |y der Dtd. 2022-01- t
8 o0 |og; 33395/ [ o, 2% No
9 2021 22 -
10
7)
[ (S
) — CHIEF ‘Ea
1297/ 06.01. JUSTI (Order Dtd. 2022-01-
g 2022|022 3211/2 B.K.DAS “lcE's o4 e
COURT o
7)
[ (S
ea
L 11208/ 106.01.2 "Bl " 15 ¢ gEN COURT |5 rder Dtd. 2022-01- €
o 20 10%; 12220/ |7 . No. 5% No
1 2020 22 -
10
7)
[ (S
ea
L 11299/ [06.01.2 "F{C) = 14 k. BEH COURT |y der Dtd. 2022-01- t
s o2 |0 31266/ [1-F o. 0% No
2 2021 22 -
10
7)
[ (S
ea
L 11300/ [06.01.2 WPV~ Ip BRHER COURT | der Dtd. 2022-01- WRIT It
9 [ons loas 41703/ |/ . No. 3% BRANC |No
3 2021 OLD H-7 |-
18
)
(s
ea
ABLAPL
L1301/ 06.01.2 - ARTATRA COURT | Ger Dtd. 2022-01- t
9 15022 |o22 15618/ N2 - [NO- 915y No
4 PARTIDA OLD -
2021
18
)
L 11302/ 06.01.2 M7 p.R.swa COURT |y der Dtd. 2022-01- (S
9 5022 022 697/20 . . INO. 05 ea
5 21 22 £




o =

O =

(@}

18
)
(s
ea
ABLAPL COURT c
1303/ |06.01.2 |- A. K. c NO. 9 Order Dtd. 2022-01- No
2022 |022 15617/ |JENA Ve Y T 0y
2021 OLD R
18
)
(s
ABLAPIL |SANJIB COURT ia
1304/ (06.01.2 |- KUMAR | no. g Order Dtd. 2022-01- N
2022 (022 15703/ [BHANJAD ~°7" |20 7 04 Ho
2021  |EO s
)
(s
ABLAPL COURT ia
1305/ (06.01.2 |- MAHESH | o g Order Dtd. 2022-01- %
2022 [022 15616/ |DAS IV
2021 OLD -
18
)
(s
ea
ABLAPL COURT t
1306/ 06.01.2 |- R. K. c NO. 9 Order Dtd. 2022-01- No
2022 [022 15615/ [BARIK A R\ P
2021 OLD N
18
)
(s
ea
1307/ (06.01. Sgg;zo H.K.PAN |, EgURT Order Dtd. 2022-01- ;O
2022 |022 1 DA 5 04 3
18
)
(S
ea
1308/ (06.01.2 |"P{C) =g savas COURT |5 der Dtd. 2022-01- t
2025 lo2s 41711/ |75 e c.0. 0. 3|7 No
2021 OLD -
18
)
(S
ABLAPL COURT ia
1309/ (06.01.2 |- LOKANAT |, N o lOrder Dtd. 2022-01- %
2022 |022 15666/ [H SAHOO |~~~ 7 o4
2021 OLD




o -
) ABLAPL COURT CRMIN ia
° 1310/ j06.01.2|- A K. |, o [o"%E lorder prd. 2022-01- AL |o
2022|022 15614/ BEHERA |- NO- 915, MISC-
3 2021 OLD 2 -
10
)
(s
ea
ABLAPL
S 1311/ (06.01.2 |- M.K.PAN | ;gURg Order Dtd. 2022-01- ;
2022 |022 15632/ |1 YNV 2 0g ©
4 2021 OLD -
10
)
(S
ea
ABLAPL
2 11312/ |06.01.2 - MANAS COURT | der Dtd. 2022-01- c
0 o527 o L5613, RANJAN [c.0. NO. 9 07 No
5 SAHOO OLD -
2021
10
)
(S
ea
ABLAPL
2 11313/ 06.01.2 - MANAS COURT |order Dtd. 2022-01- t
0 o33 |oas L5610, RANJAN [c.0. NO. 9 07 No
6 SAHOO OLD -
2021
10
)
(S
SECON |ea
é 1314/ |06.01.2 ?2?;01 S.K.MOH | ;gURT Order Dtd. 2022-01- D £
2022 022 ANTY U . 05 APPEA No
7 7 23
L —_
4)
[ (S
ABLAPL ea
é 1315/ (06.01.2 |- $.CHOUD | ;gURg Order Dtd. 2022-01- £
o 12022 022 15664/ [HURY R A Y No
2021 -
4)
[ (S
ABLAPL ea
2 11316/ 106.01.2 |- ASWINI COURT | Ger Dtd. 2022-01- t
0 15022 |o22 15608, JUMAR C.O. NO. 914, No
9 MOHANTY OLD
2021 _
4)
[ (S
ABLAPL ea
i 1317/ [06.01.2 |- 5 san00 |o ;gURg Order Dtd. 2022-01- t
o [2022 |022 15629/ |7 O Cop |04 No
2021 -
4)
2 [1318/ [06.01.2 [aBLAPL [a. K. [c.0. [COURT [order Dtd. 2022-01- | (s




»—\»—\|

=

12022

022 - JENA NO. 9 |04 ea
15606/ OLD £
2021 No
4)
(s
ABLAPL ea
1319/ (06.01.2 |- RAHUL | ;gURg Order Dtd. 2022-01- t
2022 1022 15661/ |SETHI : ‘OL]‘D 04 No
2021 -
4)
(s
ABLAPL ea
1320/ [06.01.2 |- I ESURg Order Dtd. 2022-01- t
2022|022 15623/ |7-F- O Con |04 No
2021 -
4)
(S
ABLAPL ea
1321/ [06.01.2 |- PABITRA COURT |1 Ger Dtd. 2022-01- £
2022|022 15603, KUMAR ~|C.0. NO. 9 1,, No
MOHANTY OLD
2021 -
4)
(S
ITA- COURT ea
1322/ 106.01.2 )20 0 [P.KomIs | [P order ptd. 2022-01- £
2022 022 o HRA oos 7 Joa Xo
4)
(S
ABLAPL ea
1323/ (06.01.2 |- A.K.MOH | ;gURg Order Dtd. 2022-01- £
2022 (022 15622/ |NATY R A Y No
2021 -
4)
(S
ABLAPL ea
1324/ (06.01.2 |- s BaRTK |c ;gURg Order Dtd. 2022-01- £
2022|022 15658/ |° O Cop |04 No
2021 -
4)
(S
CRLMP- COURT ca
1325/ |06.01. 2390/2 R.K.MAL c NO Order Dtd. 2022-01- t
2022 |022 o LICK 0 05 No
4)
(S
ITA-  |TAPAN COURT ea
1326/ 106.01. Order Dtd. 2022-01- t
151/20 KU.NAYA [C.O. |NO.
2022|022 o . 0 04 No




NN

NN

NN

ABLAPIL |ACHYUTA COURT ea
1327/ 106.01.2 |- NANDA o. lvo. 9 Order Dtd. 2022-01- t
2022 1022 15655/ |PATTANA |~ ‘OL]‘D 04 No
2021  |IK -
4)
(s
ABLAPL ea
1328/ (06.01.2 |- R.K.SBH |, EgURg Order Dtd. 2022-01- t
2022 (022 15653/ |U O 00s 7 Joa No
2021 -
4)
(s
ABLAPL ea
1329/ 106.01.2 |- S ESURg Order Dtd. 2022-01- £
2022 (022 15647/ [°° O o o4 No
2021 -
4)
(s
ABLAPL ea
1330/ 106.01.2 |- B.G. -6 ESURg Order Dtd. 2022-01- £
2022|022 15644/ |DAS 0 00s 7 Joa No
2021 -
4)
(s
ABLAPL ea
1331/ (06.01.2 |- L.ACHAR |  |COURT [order Dtd. 2021-01- £
2022|022 1564/2 |1 O lNo. 8|04 No
021 -
4)
(s
ABLAPL ea
1332/ (06.01.2 |- J.BEHER | ;gURg Order Dtd. 2022-01- £
2022|022 15635/ |a 0 00s 7 Joa No
2021 -
4)
(S
ABLAPL ea
1333/ 106.01. - SURENDR |GENE Order Dtd. 2021-11- t
2022 (022 12291/ |A SAHU |RAL 12 No
2021 -
4)
(S
cMP- ea
1334/ |06.01. 630/20 S S GENE Order Dtd. 2022-01- t
2022|022 o JENA RAL 03 No
4)
(S
1335/ [06.01.2 [FE(C) = [TAPAN opyp Order Dtd. 2022-01- ea
2022|022 33329/ [KUMAR ooy 03 t
2021 MANDAL No




[ | | 4)
(s
2 ITA- COURT ea
5 1336/ |06.01. 28/200 A.K.SWA c.0. INo Order Dtd. 2022-01- t
2022 (022 N (O NP oy No
9 6 22 :
4)
| 5
ea
2 WP (C) -
1337/ |06.01. GENE Order Dtd. 2022-01- t
3 24163/ |T.NAYAK
o 2022|022 5091 RAL 03 No
4)
| 5
2 cMP- ea
S [1338/ j06.01.2 |0 o R K GENE Order Dtd. 2021-11- t
. 2022 022 i SWAIN  |RAL 16 No
4)
| 5
ea
2 1339/ |06.01. ggéj;; G.SUNDA |GENE Order Dtd. 2022-01- £
5 [2022 022 020 | |RB RAL 04 No
4)
| 5
ea
2 CRLA-
1340/ (06.01. GENE Order Dtd. 2021-12- t
3 12022 022 127/20 N SRHOO |p 24 No
3 20 3
4)
[ (S
2 WP (C) - ca
3 [1341/ j06.01.2 3 /207 |G. SUNDA |GENE Order Dtd. 2022-01- t
, 2022|022 020 [RA RAT 04 No
4)
[ (S
2 ITA-  |TAPAN COURT ca
3 ;Sgg/ 82é01' 28/200 |[KU.NAYA |C.0. [NO. gzder Ptd. 2022-01- ;
5 6 K 22 e
4)
[ (S
5 WPC (OA ea
1343/ |06.01.2|C) - GENE ) t
3 12022 o022 204472 |F C P23 |gar, Entire Order No
6
005 -
4)
;_. WP (C) - (S
3 1344/ |06.01. 36154/ G.SUNDA |GENE Order Dtd. 2022-01- ea
2022 (022 RA RAL 04 t
7 2020 %




4)
. 5
2 WP (C) - ee
3 1345/ |06.01.2 36252/ G.SUNDA |GENE Order Dtd. 2022-01- t
o 2022|022 Sooo | |R2 RAL 04 No
4)
L 5
) ABLAPL ea
5 1346/ |06.01.2 |- S K DAS GENE Order Dtd. 2021-02- t
9 2022 1022 16160/ RAL 03 No
2020 -
4)
| 5
ea
2 WP (C) -
1347/ 106.01.2 GENE Order Dtd. 2022-01- t
4 33845/ |T.NAYAK
0 2022 1022 5021 RAL 03 Ii]o
4)
| 5
ea
2 WP (C) - [B.R. o WRIT |t
4 ;832/ 82201‘2 13260/ |SENAPAT EiiE ?gder btd. 2010-01 BRANC |No
1 2007 [T H-6 |-
16
)
(s
ea
2 WP (C) - [B.R. Order Dtd. 2015-07- WRIT |t
4 ;832/ 82é01'2 15729/ |SENAPAT PG{?EE 13Petition, Annexure BRANC |No
2 2013 |1 , H-7 |-
48
)
(S
2 WA- ea
4 1350/ |06.01.2 464/20 S.MOHAR |GENE Order Dtd. 2011-09- M.J.C |t
2022 (022 ANA RAL 30 No
3 10 N
1)
B (S
2 ITA- cIiviL |28
1351/ 106.01.2 P.K.BAR Order Dtd. 2022-01- t
4 5022 022 14/200 IK Cc.O. 04 REVIS No
4 2 TON |
5)
L 5
ea
i 1352/ [06.01.2 g?gf?z s o pag |GENE Judgement Dtd. £
2022 1022 T RAL 2021-11-15 No
5 018 :
5)
2 [1353/06.01.2 1TA- [TAPAN [C.O. | lorder Dtd. 2022-01- | lcIviL [(s




G\»b|

a1 N

o

12022

022 14/200 KU.NAYA 04 REVIS ea
2 K TON t
No
5)
(s
PRAFULL ea
1354/ [06.01. giég;; A -6 ;gURT Order Dtd. 2022-01- t
2022|022 Sons | |caanpra (€O T8 og No
ACHARYA -
5)
(s
WP (C) - COURT ea
1355/ 106.01. B.K.PAT Order Dtd. 2022-01- t
ool b 4182/2 |7 c.o.vo. |7 -
003 24 o
5)
(S
REPOR ea
1356/ [06.01. g?gf?; s ¢ pag [GENE Order Dtd. 2021-11- |T t
2022 |022 o -C- RAL 15 DOCUM No
ENT -
5)
(S
CRIMI |ea
1357/ (06.01. gibga J.BEHER |, o NAL |t
2022|022 A -0 MISC- No
05
l —_
7)
(S
ABLAPL ea
1358/ (06.01.2 |- Ho K. | ;gURg Order Dtd. 2022-01- £
2022|022 15599/ |PANDA R A Y No
2021 -
7)
(S
— CRIMI |ea
1359/ |06.01. 521/20 J.BEHER |GENE Order Dtd. 2007-07- NAL t
2022|022 A RAL 27 MISC- No
05
l —_
7)
(S
ABLAPL ea
1360/ [06.01.2 |- KOUSTEA |, ;gURg Order Dtd. 2022-01- t
2022 1022 15598/ |[MOHANTY |~~~ ’ 04 No
OLD
2021 _
7)
(S
ABLAPL ea
1361/ (06.01.2 |- . oas oo ;gURg Order Dtd. 2022-01- t
2022 (022 15595, % O Cop |04 No
2021 -




a1 N

o N

ABLAPL ea
1362/ [06.01.2 |- RANJIT |GENE Order Dtd. 2019-09- t
2022 1022 11450/ |[MOHANTY RAL 06 No
2019 -
7)
(S
ABLAPL ea
1363/ (06.01.2 |- SARAT |, EgURg Order Dtd. 2022-01- t
2022 1022 15593/ |DASH : ‘OL]‘D 04 No
2021 _
7)
(S
ABLAPL ea
1364/ (06.01.2 |- EIRANJA ¢ o ;gURg Order Dtd. 2022-01- t
2022 (022 15590/ |\ 1o oLp |04 No
2021 -
7)
(S
ABLAPL CRMIN ia
1365/ (06.01.2 |- n pas  |GENE Order Dtd. 2020-08- AL o
2022 (022 8592/2 [** RAL 19 MISC- |
020 2 -
)
(S
ea
ABLAPL
1366/ [06.01.2 |- NIRANJA COURT | Ger Dtd. 2022-01- t
2022 (022 15589/ N C.0. NG. 915, No
MALLICK OLD -
2021
17
)
(S
ea
ABLAPL COURT c
1367/ (06.01.2 |- M. R. |, |0 lorder Dtd. 2022-01- e
2022 (022 15585/ |BARIK (O N9 T 0y
2021 OLD N
17
)
(S
ea
ABLAPL COURT N
1368/ (06.01.2 |- P.R. ¢ o lno. o |order ptd. 2022-01- e
2022 (022 15581/ MISHRA |~ 272 Zlog
2021 OLD N
17
)
(S
ea
ABLAPL COURT N
1369/ (06.01.2 |- M. N, |2 lorder Dtd. 2022-01- e
2022 (022 15575/ MOHANTY |~ N2 2 log
2021 OLD -




o N

o N

o N

[@EEN NV

ABLAPL COURT ia
1370/ (06.01.2 |- RAHUL |, _ |°"", lOrder Dtd. 2022-01- e
2022 |022 15573/ |SETHI PP T g
2021 OLD -
17
)
(s
ea
CRLMP- M/S.NIR t
ég;é/ 8Sé01' 1538/2 | ANJAN g_iIEE Entire Order No
015 SINGH -
17
)
(S
ea
ABLAPL
1372/ 106.01.2 |- 0 ;gURg Order Dtd. 2022-01- ;o
2022 |022 15567/ |SWAIN A RV P
2021 OLD -
17
)
(S
ea
RSA- t
1373/ 106.01.2 3277 ' |H.K.PAN |GENE Order Dtd. 2021-02- 5
2022 022 ) DA RAL 22 e
17
)
(S
ea
ABLAPL
1374/ (06.01.2 |- P. K. |, ESURg Order Dtd. 2022-01- ;O
2022 [022 15565/ [BARIK P Y T oy
2021 OLD -
17
)
(s
ea
1375/ [06.01.2 |ARBP- |R.K.MOH |GENE Eitire ord ;
2022 022 8/2015 ANTY RAL tre braer o
17
)
(s
ABLAPL COURT ia
1376/ |06.01.2 |- BALARAM c.0. No. 9 Order Dtd. 2022-01- No
2022 |022 15564/ |SINGH R SRV
2021 OLD N
17
)
ABLAPL (s
1377/ 106.01.2 |- B. K. L, ;gURg Order Dtd. 2022-01- ea
2022 |022 15555/ [PARIDA ="~ |0 7 |04 t
2021 No




17
)
(s
ABLAPL |BYOMAKE ea
2 COURT £
2 11378/ j06.01.2|- sH c o, o FS jorder Dtd. 2022-01- o
2022 1022 15511/ |TRIPATH |~ ° ’ 04
1 2021 Y OLD N
17
)
(s
ea
ABLAPL
2 11379/ 106.01.2 |- SRIKANT COURT | der Dtd. 2022-01- t
7 12022 022 15619/ * C.0. NG. 914, No
2 MAHUNTA OLD -
2021
17
)
(S
ea
5 1380/ |06.01.2 ?géi;; J. . ESURT Order Dtd. 2022-01- ;O
! 2022 022 Soa1" [prRaDHAN 0 05 N
17
)
(s
ea
§ 1381/ (06.01.2 ?gég;; BALARAM |, ESURT Order Dtd. 2022-01- ;O
5 [2022 |o22 >oo1 |sca o 05 N
17
)
(s
ea
2 WP (C) - |[HIMANSH COURT o t
7 ;822/ 8201‘2 30955/ [U KUMAR |C.0. [NO. ggder Ptd. 2022-01 No
5 2020  |BHOL 17 -
17
)
(s
ea
5 1383/ (06.01.2 gs;zg; 5. K. |, ;gURT Order Dtd. 2022-01- ;O
. |2022 |022 Seoy") moHRNTY 0 05 N
17
)
(S
ea
5 1384/ (06.01.2 ggégi; 5. K. |, ;gURT Order Dtd. 2022-01- ;o
7 |2022 |022 Soait! monaNTY 0 05 N
17
)
2 [1385/ [06.01.2 WP (C)- [saROg  [c.0. [cOURT [order Dtd. 2022-01- | (s




oo\1|

[ee)

12022

022 38852/ |RANJAN NO. |05 ea
2021  |SUBUDHI 17 t
No
17
)
(S
ea
WP (C) - |PABITRA COURT o t
1386/ (06,012 {0161 IR | o oo forder prd. 2022701 g
2021 |BEHERA 17 -
17
)
(S
ea
WP (C) - |PABITRA COURT o t
2822/ 82é01' 39256/ |[KUMAR  [C.O. |NO. ggder btd. 2022-01 No
2021 |BEHERA 17 -
17
)
(S
ea
WP (C) - |UNMESH COURT o t
éggg/ 8gé01' 40239/ |CHANDRA [C.O. |NO. ggder Ptd. 2022-01 No
2021  |JENA 17 -
17
)
(S
ea
1389/ (06.01. fgég}; S.K.BEH |GENE Judgement Dtd. ;o
2022 (022 014 ERA RAL 2022-01-04 :
17
)
(S
ea
1390/ [06.01. Zfégé; D. - EgURg Order Dtd. 2022-01- ;O
2022 (022 5001 [BISWAL orp |05 2
17
)
(S
ea
1391/ 06.01. Zfig;; PADMANA | ;gURT Order Dtd. 2022-01- ;O
2022 (022 001 | [VA JENA o 05 :
17
)
(S
CRLMP- |SUSHANT COURT ea
;822/ 8gé01' 2365/2 |A KUMAR |C.0. NO. gzder btd. 2022-01- t
021 MISHRA 17 No




Ne}

©l\)|

(s
ea
1393/ [06.01. g?gf?; NIRANJA |, ;gURT Order Dtd. 2022-01- ;o
2022|022 7 N SAHOO 0 04 N
17
)
(s
ea
1394/ 06.01. g?jﬁf; s. C. |, ;gURT Order Dtd. 2022-01- ;o
2022|022 ol SUNDARA 0 04 N
17
)
(S
ea
1395/ [06.01. S?gf?; 5. K. |, ESURT Order Dtd. 2022-01- ;o
2022 (022 o BISWAL 0 04 N
17
)
(S
ea
CRLMP- |SAROJ COURT t
;ggg/ 8;01' 2219/2 KUMAR |C.0. |NO. (ﬁder Ptd. 2021-12- No
021 DASH 17 -
17
)
(s
ea
1397/ [06.01.2 |CRLMP- [BHUBANE COURT |5 der Dtd. 2022-01- t
2oy loas 2361/2 |swar c.o. No. [0F No
021 DASH 17 -
17
)
(s
ea
BYOMAKE
1398/ [06.01. §§;¥5; sH ;gURT Order Dtd. 2022-01- ;
2022 |022 TRIPATH Y os ©
021 ¢ 17 _
17
)
(s
ea
BYOMAKE
1399/ [06.01. gi;gf; sH ;gURT Order Dtd. 2022-01- ;O
2022|022 TRIPATH - NO- o
021 ¢ 17 -
17
)
1400/ |06.01. BLAPL- |[P.K.BEH C COURT |Order Dtd. 2022-01- (S
2022 (022 6435/2 |ERA O lNo. o5 ca




o N

o N

o N

o

“]

021 25 £
No
17
)
(s
ea
1401/ |06.01. gféi;; A. ESURT Order Dtd. 2022-01- ;O
2022 (022 2oo1” karasH 0 05 N
17
)
(s
ea
1402/ [06.01. gfégi; A. ESURT Order Dtd. 2022-01- ;O
2022|022 201" kaLash 0 05 N
17
)
(s
ea
1403/ 06.01. §§§§3; A.K.MOH ESURT Order Dtd. 2022-05- ;O
2022|022 ool NATY Do o1 N
17
)
(s
ea
1404/ 06.01. ?fégi; A. ;gURT Order Dtd. 2022-01- ;O
2022 (022 Zooi/ [karash - 05 N
17
)
(S
ea
1405/ [06.01. §§§¥5; GAGAN ESURT Order Dtd. 2022-01- ;o
2022|022 ol ROUT - 04 N
17
)
(S
ea
1406/ [06.01.2 |CRLME— [BIJAYAN COURT | der Dtd. 2022-01- t
5022 1022 2370/2 |ANDA . INO. 05 No
021 DASH 17 -
17
)
WRIT (S
BRANC |ea
1407/ 06.01. Qiigé; SK. ;gURT Order Dtd. 2022-01- H t
2022|022 Sosy [samIm e (DIVI [No
SION |-
BENCH (10




[ | | | | ) 6)
(s
ea

3 1408/ |06.01. WB(C)~ |y ¥ BEH COURT | der Dtd. 2022-01- WRIT |t

0 5022 022 230/20 ERA . INO. 2 05 BRANC [No

1 22 OLD H-6 |-
35
)

WRIT |(S
BRANC |ea

3 11409/ 06.01.2 "F(C)~ |k COURT |5 der Dtd. 2022-01- H t

0 15022 |22 41162/ |20 S (DIVI |No

2 2021 17 STON |-

BENCH |10
) 6)
(S
ea

3 WP (C) - |TUSHAR COURT o t

0 ééég/ 82é01' 40925/ [KANTA . No. ggder Ptd. 2022-01 No

3 2021  |NAYAK 17 -
10
6)

N WRIT |(s

BRANC |ea

3 11411/ |06.01.2 PO~ ok COURT |5 der Dtd. 2022-01- H t

0 15035 |02z 41175/ |2 T s (DIVI |No

4 2021 17 STON |-

BENCH |10
) 6)
WRIT |(S
BRANC |ea

3 11412/ |06.01.2 PO~ ok COURT |5 der Dtd. 2022-01- H t

0 oos loas 41180/ |- T b (DIVI |No

5 2021 17 STON |-

BENCH |10
) 6)
(S
ea

3 WP (C) - |TUSHAR COURT o t

0 égég/ 8§é01' 40926/ |[KANTA . [No. ggder btd. 2022-01 No

6 2021 |NAYAK 17 -
10
6)

| 5
ea

3 WP (C) - |TUSHAR COURT o t

0 ;g;g/ 83501' 40924/ |[KANTA . [No. ggder Ptd. 2022-01 No

7 2021  |NAYAK 17 -
10
6)

3 WP (C) - |[TUSHAR COURT o (s

o a1s o012 (010 BRSNS coo. o fordex ped. 202201 &

8 2021  |NAYAK 17 t




(Gl ]

o W

10
6)
(s
ea
WP (C) - 'TUSHAR COURT o t
;g;g/ 85é01' 40922/ |[KANTA  |C.0. |NO. 2 ggder Ptd. 2022-01 No
2021  |NAYAK OLD -
10
6)
(s
ea
WP (C) - o WRIT |t
;géz/ 82201. 39872/ R.DASH |C.O. ESURg ggder ptd. 2022-01 BRANC |No
2021 : He3 |-
28
)
(s
ea
WP (C) - COURT o WRIT |t
;g;g/ 82201‘ 41629/ [R.DAS [C.0. NO. 2 ggder btd. 2022-01 BRANC |No
2021 OLD H-5 |-
23
)
(s
MISC. |ea
1419/ [06.01. g?g;zo P.K. GENE giiereziiémioiigzz; APPEA |t
2022 |022 PATRI  |RAL bp ’ L No
12 re,Vakalatnama,
SEC. |-
8)
(s
ABLAPL ea
1420/ |06.01.2 |- iAYADEB GENE Order Dtd. 2021-10- t
2022 |022 17119/ RAL 05 No
o1y | [BEHERA 3
8)
(s
WA— ea
1421/ (06.01.2 ¢ 0 |S.K.BEH [GENE Order Dtd. 2021-12- M.J.C |t
2022 |022 i ERA RAL 10 No
1)
(s
WA— ea
1422/ (06.01.2 30" 0 |S.K.BEH [GENE Order Dtd. 2021-12- M.J.C |t
2022 |022 bt ERA RAL 14 No
1)
WA- (S
1423/ |06.01. 833/20 S.K.BEH |GENE Order Dtd. 2021-12- M.J.C |ea
2022 (022 it ERA RAL 14 t




N W

N W

N

u-ur\)w|

(S
WA= ea
1424/ |06.01. 939/20 S.K.BEH |GENE Order Dtd. 2021-12- M.J.C |t
2022 1022 o1 ERA RAL 14 No
1)
(s
WA= ea
1425/ |06.01. 388/20 S.K.BEH |GENE Order Dtd. 2021-12- M.J.C |t
2022 1022 o1 ERA RAL 14 No
1)
(S
SA- ea
1426/ |06.01. 22/199 S.K.BEH |GENE Order Dtd. 2021-12- t
2022 1022 6 ERA RAL 15 No
1)
(S
LAA- FIRST |2
1427/ |06.01. 49/201 S.K.BEH |GENE Order Dtd. 2021-12- APPEA |©
2022 1022 7 ERA RAL 04 L No
4)
(S
ea
LAA-
1428/ |06.01. 74 /201 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 7 ERA RAL 30 No
4)
(S
ea
LAA-
1429/ |06.01. 75/201 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 7 ERA RAL 30 No
4)
(S
RSA- ca
1430/ |06.01. 213/20 S.K.BEH |GENE Order Dtd. 2021-12- t
2022 1022 14 ERA RAL 17 No
4)
(S
ea
LAA-
1431/ |06.01. 16/202 S.K.BEH |GENE Order Dtd. 2021-12- t
2022 1022 0 ERA RAL 23 No
4)
WA- (S
1432/ |06.01. 364/20 S.K.BEH |GENE Order Dtd. 2021-12- ca
2022 1022 o1 ERA RAL 15 N




N W

N W

N W

w W

w W

w W Ww

ww|

4)
(S
ea
1433/ 106.01.2 |SAO- S.K.BEH |GENE Order Dtd. 2022-01- t
2022 1022 3/2004 |[ERA RAL 04 No
4)
(S
ea
CRLA-
1434/ |06.01. 616/20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 17 ERA RAL 23 No
4)
(S
ea
CRLA-
1435/ |06.01. 847,20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 19 ERA RAL 26 No
4)
(S
ea
CRLA-
1436/ |06.01. 381/20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 20 ERA RAL 25 No
4)
(S
ea
CRLA-
1437/ |06.01. 129/20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 51 ERA RAL 22 No
4)
(S
ea
CRLA-
1438/ |06.01. 216/20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 01 ERA RAL 18 No
4)
(S
CRLA- ea
1439/ |06.01. 259/20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 01 ERA RAL 22 No
4)
(S
ea
CRLA-
1440/ |06.01. 630/20 S.K.BEH |GENE Order Dtd. 2021-11- t
2022 1022 o1 ERA RAL 18 No
4)
1441/ [06.01.2 |JcRLA- |[S.K.BEH |GENE Order Dtd. 2021-11- (S
2022 1022 4/2010 |ERA RAL 25 ea




4 t
No
4)
- 5
. CRLREV ca
S 11442/ 06.01.2 - S.K.BEH |GENE Order Dtd. 2021-11- t
. 2022|022 495/20 [ERA RAL 26 No
20 -
4)
- 5
3 CRLREV ea
S 11443/ 06.01.2 - S.K.BEH |GENE Order Dtd. 2021-11- t
¢ 2022|022 496/20 [ERA RAL 26 No
20 -
4)
[ (s
3 CRLA- °e
3 1444/ (06.01.2 70 "7 |s.K.BEH GENE Order Dtd. 2021-12- t
2022 022 ERA RAL 01 No
7 21 ;
4)
[ (s
3 CRLA- ee
3 |1445/(06.01.2 00 |S.K.BEH GENE Order Dtd. 2021-12- t
o 2022|022 ) ERA RAL 08 No
4)
[ (s
3 CRLA- ed
3 1446/ (06.01.2 0"  |s.K.BEH GENE Order Dtd. 2021-12- t
2022 022 ERA RAL 02 No
9 21 :
4)
[ (s
3 JCRLA- od
, 1447/ 06.01.2 0" |S.K.BEH |GENE Order Dtd. 2021-12- t
o 2022|022 . ERA RAL 09 No
4)
B (s
3 JCRLA- oa
) |1448/06.01.2 5 7 |S.K.BEH |GENE Order Dtd. 2021-12- t
| 2022 022 0 ERA RAL 09 No
4)
- 5
3 CRLA- oa
, 1449/ 06.01.2 c 7 |S.K.BEH |GENE Order Dtd. 2021-12- t
2022 022 ERA RAL 09 No
2 21 :
4)
3 [1450/ [06.01.2 [CRLA- [S.K.BEH |GENE | lorder Dtd. 2021-12- | (s




(,«)»b|

a1 w

mw|

12022

022 594/20 |ERA RAL 09 ea
21 t
No
4)
(s
ea
CRLA-
1451/ |06.01. 435/20 S.K.BEH |GENE Order Dtd. 2021-12- t
2022 (022 it ERA RAL 02 No
4)
(s
ea
1452/ 106.01. Ziié;o S.K.BEH |GENE Order Dtd. 2021-12- t
2022 (022 1 ERA RAL 02 No
4)
(S
ABLAPL CRMIN ia
1453/ (06.01.2 |- S.K.BEH |GENE Order Dtd. 2018-11- AL N
2022 022 19095/ [ERA RAL 28 MISC- | ©
2017 2 e
)
(s
ea
1454/ |06.01. ?ségi; S.K.BEH |GENE Order Dtd. 2014-12- gii;c ;O
2022 |022 014 | [ERA RAL 10 S
31
)
WRIT (S
BRANC |ea
1455/ (06.01. §S£§L; K. S. |, |COURT order Dtd. 2022-01- ?DIVI ;O
2022 [022 Sooa | |SAHU NO. 3|04 s1on |-
BENCH (10
) 6)
(s
CRLREV CRIMI |ea
1456/ (06.01.2 |- A.K.SWA |GENE Order Dtd. 2016-07- NAL |t
2022 |022 568/20 |IN RAL 27 REVIS |No
15 TON |-
4)
WRIT (S
BRANC |ea
1457/ 06.01. ggéi;; R.M. c o |COURT order Drd. 2022-01- ?DIVI ;O
2022 (022 ool | [NAYAK NO. 303 stom I
BENCH (11
) 3)
1458/ |06.01. CONTC- |LAXMAN c.o COURT |Order Dtd. 2022-01- CONTE | (S
2022 |022 615/20 [BHOT ‘Y No. |05 MPT  |ea




"

20 19 t
No
1)
L (S
3 TRP (C) |SARATHI ea
1459/ (06.01.2 COURT |Order Dtd. 2022-01- t
> 12022 022 R JYOTI €-0-No. 105 No
2 2/2022 |[MOHANTY : B
1)
L (S
3 WP (C) - |ASHOK ee
1460/ [06.01.2 COURT |Order Dtd. 2022-01- t
> 12022 022 40840/ KUMAR  |C.0. o7 |gg No
3 2021  |ROUT : :
1)
[ (S
3 WP (C) - |ASHOK ea
1461/ 06.01.2 COURT |Order Dtd. 2022-01- t
5 15002 loss 40837/ [KUMAR  |c.0. |- " % .
4 2021  |ROUT : :
1)
[ (S
3 WP (C) - [MANOJ ea
1462/ (06.01.2 COURT |Order Dtd. 2022-01- t
5 15009 loss 41123/ [KUMBR  [c.0. |- =" % e
5 2021 PANT . _
1)
[ (S
3 ABLAPL ea
> |1463/ [06.01.2 - SUBAS |,  |COURT |order Dtd. 2022-01- t
o 2022|022 12072/ |SAMAL 9 lNo. 105 No
2021 -
1)
[ (S
ABLAPL ea
g 1464/ (06.01.2 |- ?AMAKAN ¢ o [COURT jorder Dtd. 2022-01- £
> |2022 022 15656/ |\ ouniny NO. 1|05 No
2021 -
1)
[ (S
ABLAPL ea
3 11465/ 06.01.2 - DILLIP COURT |5 der Dtd. 2021-12- t
> 12022 [022 12253, [FUMAR 1C.O. [NO. 4 No
8 MALLICK 23
2021 -
1)
L -
ABLAPL ea
; 1466/ (06.01.2 |- iiggR < o [COURT Order Dtd. 2021-12- t
2022 (022 14937/ 2 lvo. 110 No
9 BUDHIA
2021 -
1)
|3 [1467/[06.01.2 [ABLAPL [R. DAS [C.O.|COURT [order Dtd. 2021-12- | (s




om|

o W

o W

o W

o W

[e)}

12022

022 - NO. 1 |23 ea
15235/ £
2021 No
1)
(s
WPC (OA ea
1468/ (06.01.2|C) - G.C.IEN |, ;gURg Order Dtd. 2022-01- t
2022|022 4292/2 |a 0. NO. 3 155 No
OLD
014 -
1)
(s
WPC (OA ea
1469/ (06.01.2|C) - G.C. . ESURg Order Dtd. 2022-01- t
2022 (022 4285/2 |JENA 0. NO. 3 155 No
OLD
014 -
1)
(S
CONTC- COURT o2
1470/ |06.01. P.K.JEN Order Dtd. 2022-01- £
2ona oo 7683/2 | c.o. |wo. 3 [F -
021 OLD e
1)
(S
ea
1471/ |06.01. ggg?f( o c.bas oo, [COURT Order Dtd. 2022-01- £
2022 (022 579010 NO. 105 Xo
1)
(S
CONTC ( ea
1472/ 106.01.2 |CP) - COURT |0rder Dtd. 2022-01- £
2022 (022 335,20 [S-SAHU 1.0 lgs 1 Jos No
18 -
1)
(S
CONTC ( ea
1473/ 106.01.2 |CP) - COURT |0rder Dtd. 2022-01- £
2022 (022 31/201 |3-SBHU C-0- 15 1 los No
9 —_
1)
(S
HEMANTA ea
1474/ |06.01. 256((7:)3; KUMAR c COURT |0rder Dtd. 2022-01- T/qu_yi:f]c t
2022|022 RaTSING |~ 0 INO. 1 105 No
2021 [ B2 [
7)
(S
ABLAPL CRMIN |ea
1475/ |06.01. - A.K.BEH C COURT |Order Dtd. 2022-01- AL t
2022 1022 113/20 |[ERA "7 NO. 1|05 MISC- |No
17 2 -




| <
. ABLAPL ia
1476/ (06.01.2 |- COURT |Order Dtd. 2022-01-
g 2022 022 6156/2 |7 F FAR "lNo. 1 |04 e
020 o
)
(s
3 RPFAM- COURT FIRST |2
1477/ |06.01. P.K.JEN Order Dtd. 2022-01- t
7 o022 loas 72/202 | o T APPEA |
0 1 17 L 3
1)
| 5
3 MATA- |LAXMIDH FIRST |2
1478/ (06.01. COURT |Order Dtd. 2022-01- t
7 12022 Jo22 53/202 AR “No. 905 APPEA o
1 1 MOHANTY . L i
1)
| 5
3 CRLMC- |SANTOSH COURT ea
1479/ (06.01. Order Dtd. 2022-01- t
7 025 loss 1168/2 |[KUMAR So. ) N
2 021  |MAHANTY 11 He
1)
| 5
3 CRLMC- COURT ca
1480/ |06.01. R.K.ROU Order Dtd. 2022-01- t
7 1zoa2 loos 2700/2 | cwo.|os .
3 021 11 Ho
1)
| 5
3 CRLMC- COURT ca
1481/ (06.01. R.K.ROU Order Dtd. 2022-01- t
7 1zoas loos 2700/2 | oL 0% .
4 021 11 o
1)
| 5
ABLAPL CRIMIT lea
3 1482/ (06.01.2 |- S Das ;gURg Order Dtd. 2022-01- NAL |t
5 [2022 |022 20834/ |°° Cloip 08 MISC- [No
2017 3 _
9)
| 5
3 CONTC- COURT ea
7 1483/ |06.01. 7697/2 P.K.MAL NO. 3 Order Dtd. 2022-01- t
¢ 2022|022 091 LICK orp |06 To
9)
3 1484/ 06.01.2 CONTCT In k.paR COURT |5 der Dtd. 2022-01- (S
7 5022 022 7487/2 DA . INO. 3 05 ea
7 021 OLD t




[C2ee]

oou)|

9)
(s
WPC (OA ea
1485/ 106.01.2 ) - iEBENDR c o ESURg Order Dtd. 2022-01- £
2022|022 igz/zo . oon " [os o
9)
(s
WPC (OA ea
1486/ (06.01.2 ) - iEBENDR c o ESURg Order Dtd. 2022-01- t
2022|022 i§7/20 . oon " [os No
9)
(S
WPC (OA ea
1487/ 106.01.2 ) - iEBENDR - ESURg Order Dtd. 2022-01- t
2022|022 ig6/20 R Eea oos > 05 o
9)
(s
CONTC ( ea
1488/ |06.01.2 |cPC) - |S. GENE Order Dtd. 2021-12- t
2022|022 62/201 |[PANDA  [RAL 03 No
4 —_
9)
(s
WPC (OA ea
1489/ 106.01.2|) - iEBENDR c o Order Dtd. 2022-01- £
2022|022 614/20 oo 05 No
15 -
9)
(s
BLAPL- COURT ea
1490/ |06.01. Order Dtd. 2021-01- £
2002 loas 999/20 |S.DASH [C.0. NO. 9 |0 e
21 OLD N
9)
(s
WPC (OA ea
1491/ [06.01.2 ) - QEBENDR c o ;gURg Order Dtd. 2022-01- t
2022 (022 355/20 Do oos 05 No
15 -
9)
(s
WPC (OA ea
1492/ [06.01.2 ) - QEBENDR c o ;gURg Order Dtd. 2022-01- t
2022|022 467/20 oo oon [0 No
15 -
9)
11493/ [06.01.2 [wpc (oA [M.R. ¢ .o, |COURT |order Dtd. 2022-01- (s
2022 (022 c)- roUTRAY |~ ©° INo. 3 105 ca




6 3174/2 OLD t
007 No

9)

| i
WPC (OA ea

g 1494/ 106.01.2 ) - iEBENDR - ESURg Order Dtd. 2022-01- £
S 2022 022 i§3/20 A Era oos |05 No
9)

| i
3 WP (C) - COURT °e
o 1495/ (06.01.2 17 O BrkRAM |, 0P lorder Dtd. 2022-01- £
o [2022 |o22 o BEHERA oos > |05 o
9)

[ (S
WPC (OA ea

2 1496/ 06.01.2 ) - 2EBENDR . ESURg Order Dtd. 2022-01- £
o [2022 022 ig4/2o R Eea oos > 05 No
9)

[ (S
3 WP (C) - COURT e
1497/ 106.01.2 Order Dtd. 2022-01- £
9 o2 logs 41121/ [R. DAS [c.0. NO. 3% o
0 2021 OLD N
9)

[ (S
WPC (OA ea

g 1498/ (06.01.2|C) - M.R.ROU | ESURg Order Dtd. 2022-01- £
2022 (022 594/20 |TRAY 0. NO. 3 155 No

1 OLD

08 -

9)

[ (S
3 CRLREV CRIMI |ea
, [1499/ j06.01.2|- B. P. |, |[COURT order Dtd. 2022-01- NAL |t
2 2022 022 889/20 |TANGA O lNo. 2 |05 REVIS |No
19 TON -

1)

[ (S
CRIMI |ea

3 11500/ 06.01.2 |CRLA” | PARTHA COURT |5 der Dtd. 2022-01- NAL |t
9 2022 022 510/20 |SARATHI |C.0O. |INO. 05 APPEA No
3 20 DAS 23 > N
1)

| -
WPC (OA ea

g 1501/ |06.01.2|C) - M.R.ROU | ;gURg Order Dtd. 2022-01- t
2022|022 3171/2 |TRAY 0. NO. 355 No

4 OLD

007 -

1)

|3 1502/ [06.01.2 [CRLREV [DILLIP [C.O.|COURT [order Dtd. 2022-01- | ICRIMI [(s




w©|

o w

o w

o

12022

022 - SAMAL NO. 04 NAL ea
522/20 11 REVIS |t
21 TON No
3)
(s
WPC (OA ea
1503/ [06.01.2 ) - BALARAM | ;gURg Order Dtd. 2022-01- t
2022|022 1253/2 |SINGH 0. NO. 3 155 No
OLD
007 -
3)
(s
CRLREV JYOTI CRIMI ea
1504/ |06.01.2 |- S amsaN |c.o. |COURT order Dtd. 2022-01- NAL |t
2022|022 120/20 [ 002 O lNo. 605 REVIS |No
21 TON -
4)
(S
WPC (OA ea
1505/ [06.01.2 ) - 2EBENDR ¢ o [COURT jorder Dtd. 2022-01- t
2022|022 360/20 B oo NO. 6|05 No
15 -
4)
(S
WPC (OA ea
1506/ 06.01.2|) - A.K.PAN | ESURg Order Dtd. 2022-01- t
2022 (022 519/20 |pa 0. NO. -3 155 No
OLD
12 -
4)
(S
WPC (OA ea
1507/ 106.01.2 |) - P.N.NAY | ;gURg Order Dtd. 2022-01- £
2022|022 710/20 2K 0. NO. -3 155 No
OLD
08 -
4)
(S
CRLREV CRIMI |ea
1508/ [06.01.2 |- gzggiN . ;gURT Order Dtd. 2022-01- NAL |t
2022 022 122/20 [TRE0% A E REVIS No
21 ION |-
1)
(S
BLAPL- [MANAS ca
1509/ |06.01. COURT |Order Dtd. 2022-01- t
2022 022 5769/2 |[RANJAN C.O. NO > o5 No
020 SAHOO : N
1)
(S
WPC (OA ea
1510/ [06.01.2|C) - s pas | ;gURg Order Dtd. 2022-01- t
2022 |022 3189/2 |°- 0. NG 3155 No
007 OLD _




fmy

ea
1511/ [06.01.2 SCBFE” COURT lorder Dtd. 2022-01- £
2035 loss 8943/2 [R. DAS [C.0. NO. |7 o
020 25 :
1)
(s
WPC (OA ea
1512/ 06.01.2(C)=  M.R.ROU |, [=0U"7 order Dtd. 2022-01- £
2022 (022 3170/2 |TRAY 0. NG 3155 No
OLD
007 -
1)
(s
BLAPL- COURT ea
1513/ 106.01. 9593/2 SAMIR C NO Order Dtd. 2022-01- t
2022 (022 o BARTK 0 05 No
1)
(s
BLAPL- COURT ea
1514/ 106.01.2 oS5 > M. R. | o |07 lorder Dtd. 2022-01- £
2022|022 o BARTK 0 05 No
1)
(s
WPC (OA ea
1515/ (06.01.2 |C) - L.D.BAN | ;gURg Order Dtd. 2022-01- £
2022 022 403/20 DA 0. NO- 3 155 No
OLD
08 -
1)
(s
WPC (OA ea
1516/ |06.01.2|C) - M.R.ROU |, ;gURg Order Dtd. 2022-01- £
2022 022 3173/2 |TRAY 0. NO- 3 155 No
OLD
007 -
1)
(S
WPC (OA ea
1517/ (06.01.2|C) - M.R.ROU | ;gURg Order Dtd. 2022-01- £
2022 022 3172/2 |TRAY 0. NO- 3 155 No
OLD
007 -
1)
(S
BLAPL- COURT ee
1518/ |06.01. 9276/2 J. c NO Order Dtd. 2022-01- t
2022 022 o KAMILA 09 05 No
1)
(S
WPC (OA
1519/ [06.01.2 [C) - M.R.ROU | ;gURg Order Dtd. 2022-01- i
2022 022 2395/2 |TRAY 0. NO. 3 155
OLD No

007




| i
(s
WPC (OA ea
. 1520/ j06.01.2/0)-  M.R.ROU |, |[“O"RTlorder ptd. 2022-01- £
2022 (022 579/20 |TRAY PP os No
3 OLD
08 -
1)
L 5
WPC (OA ea
. [1521/ |06.01.2)- L.0.eaN | o [0 lorder Dtd. 2022-01- £
2022 (022 883/20 DA PP 2 os No
4 OLD
07 -
1)
L 5
4 CONTC- COURT ea
1522/ /06.01. P.K.JEN Order Dtd. 2022-01- t
1 15555 loss 7688/2 | c.o.N0. 3| ¢ %
5 021 OLD :
1)
L 5
4 CONTC- COURT ea
1523/ /06.01. P.K.JEN Order Dtd. 2022-01- t
1 15555 loss 7687/2 | c.o.N0. 3|7 .
6 021 OLD :
1)
L 5
4 BLAPL- COURT ea
| [1524/ j06.01.2 20 7 leacan | |- "F lorder Ded. 2022-01- t
L 2022|022 0on | [ROUT SR No
1)
[ (s
4 BLAPL- COURT ea
| 1525/ j06.01.2 | 00 [PITABAS |, | " order Dtd. 2022-01- t
s 2022|022 0oy | [NAYAK SRE No
1)
[ (s
4 CONTC- COURT ea
1526/ |06.01. P.K.JEN Order Dtd. 2022-01- t
L oo’ lozs 7686/2 |, c.o. [no. 3% %
9 021 OLD A
1)
B (s
4 BLAPL- COURT ee
5 |1527//06.01. 10122/ |SAMIR c NO Order Dtd. 2022-01- t
o 2022|022 ooy | [BARIK L |os Mo
1)
- CONTC- COURT (5
1528/ |06.01. P.K.JEN Order Dtd. 2022-01- ea
2 5055 loas 7685/2 | c.o.No. 3|7 C
1 021 OLD e




N

N

M.J>|

(s
ea
ABLAPL CRIMI
1529/ [06.01.2 |- iiANAMI « o [COURT jorder Dtd. 2021-12- NAL ;
2022 |022 15299/ Y no. 1|20 MISC- | °
BASTIA -
2021 3
18
)
(s
ea
1530/ [06.01.2 |CONTC b k. gEN COURT |1 Ger Dtd. 2022-01- t
rona loas 7684/2 | c.o. |No. 3 [0 No
021 OLD -
18
)
(S
ea
1531/ 106.01.2 |"F (C)~ [CHAKRAD COURT |5 der Dtd. 2022-01- t
rons’ loas 10812/ |HAR c.o. No. [0F No
2018  |JOSHI 22 -
18
)
(S
ea
1532/ |06.01 .2 |CRLMC~ |ASHUTOS COURT |y der Dtd. 2021-12- t
soaal 1053 122/20 |H c.o.vo. |77 No
21 MOHANTY 23 -
18
)
(s
ea
1533/ 06.01. ?ség;; P. K. |GENE Order Dtd. 2014-09- ;O
2022 (022 SINGH  |RAL 15
2011 -
18
)
(s
ea
1534/ 06.01. gﬁégé; P.K. - ;gURT Order Dtd. 2022-01- ;O
2022 (022 Soo2 |omna > 04 N
18
)
(s
ea
1535/ [06.01. Qgég;; B.R.SEN |GENE Order Dtd. 2022-01- ;O
2022|022 APATI  |RAL 03
2021 -
18
)
1536/ |06.01.2 WP (C)- |B.R.SEN |GENE Order Dtd. 2022-01- (s
2022 (022 41070/ |APATI  |RAL 03 ca




©]

w

w

w

\lw.J>|

2021 £
No
18
)
(s
ea
1537/ [06.01. zzsggz B.R.SEN |GENE Order Dtd. 2021-12- ;O
2022|022 ° APATI  |RAL 01 N
18
)
(s
RSA- SECON |ea
1538/ |06.01. 273720 B.R.SEN |GENE Judgement Dtd. D t
2022 022 02 APATT RAL 2015-04-30 APPEA No
L —
3)
(s
RSA- ea
1539/ |06.01. GENE Order Dtd. 2021-12- £
2022|022 i24/20 PLK.DAS |pnp 23 No
3)
(s
WP (C) - COURT ca
1540/ |06.01. G.SUNDA Order Dtd. 2022-01- £
rona oo 34054/ |22 c.o. No. [0 o
2020 22 N
3)
(s
CONTC ( ea
1541/ 06.01.2|CBC) - |M.R.SAH | _ ;gURT Order Dtd. 2022-01- £
2022 (022 148/20 |00 0. NO. gy No
22
16 -
3)
(S
ea
CMP- COURT WRIT t
;832/ 8;01' 678/20 |P.NAYAK |C.O. [NO. ggder btd. 2022-01- BRANC |No
21 22 H-5 |-
32
)
(s
ea
1543/ 06.01. Z?g;zo P.K.MOH |, ;gURT Order Dtd. 2022-01- ;
2022 |022 ANTY Y- Y- s ©
21 24 -
32
)
CMP- COURT (S
1544/ j06.01.2 [ 00 L oo el |order ptd. 2022-01 =
2022 (022 o o 05 :




o =
32
)
(S
ea
4 11545/ 06.01.2 "™~ IM.R.BAR COURT |y der Dtd. 2022-01- t
3 1009 loss 797/20 |ox c.o.No. |7 No
8 21 22 -
32
)
(S
ea
4 11546/ [06.01.2 "2 {©)~ Iy BEHER COURT |5 der Dtd. 2022-01- t
3 13525 loos 37515/ | c.o. No. |7 No
9 2021 22 -
32
)
(S
ea
4 WP (C) - COURT o t
4 2832/ 82201‘2 30775/ |[R.R.DAS |C.O. NO. ggder btd. 2022-01 No
0 2021 22 -
32
)
(S
ea
4 11548/ [06.01.2 " (C) =I5 vonap COURT |5 Ger Dtd. 2022-01- t
115255 loas 39075/ |20 c.o. No. |7 No
1 2021 22 -
32
)
(S
ea
4 WP (C) - COURT o t
4 2832/ 8;01‘2 31136/ [B.K.DAS |C.0. |NO. ggder Ptd. 2022-01 No
2 2021 22 -
32
)
(S
ea
4 RSA- t
1550/ (06.01.2 GENE Order Dtd. 2021-10-
4 5022 1022 292/20 |P.K.DAS RAL o8 No
3 12 -
32
)
(S
4 FAO- MISC. |ea
4 1551/ |06.01.2 93/200 S.MOHAR |GENE Order Dtd. 2006-12- APPEA |t
, 2022|022 . ANA RAL 19 L No
SEC. |-
1)
l4 [1552/ [06.01.2 [cRLMP- [B.M.DUT |GENE | lorder Dtd. 2020-01- | (s




unu|

o

01¢|

12022

022 185/20 |TA RAL 09 ca
18 t
No
1)
(S
RPFAM- FIRST <2
1553/ 06.01.2 ;" 0 |B.M.DUT |GENE Order Dtd. 2018-05- nopen T
2022 (022 TA RAL 18 No
18 L _
5)
(S
RPFAM- ea
1554/ |06.01. 99/201 G.R.PAT |GENE Order Dtd. 2021-11- t
2022 (022 ; RA RAL 12 No
5)
(S
ea
1555/ |06.01. ?gég;; s pasy |GENE Judgement Dtd. t
2022 (022 : RAL 2021-07-30 No
2009 _
5)
(S
ea
1556/ 106.01.2 "2 &)~ 11 . sam Order Dtd. 2012-04- WRIT |t
095 loas 12900/ | 0"~ c.o. e BRANC |No
2010 H-8 _
42
)
(S
ea
BLAPL- t
1557/ (06.01. GENE Order Dtd. 2021-11-
2092 lo2s 5744/2 |P.K.DAS |27 o No
021 _
42
)
(S
ea
1558/ |06.01. Zggg;’; L.D.SAH |GENE Order Dtd. 2022-01- IE]
2022 |022 00-A RAT 04 ©
020 _
42
)
(S
ea
1559/ [06.01. Sgggf; T.K. GENE Order Dtd. 2022-01- ;O
2022 022 NAYAK  |RAL 04
021 -
42
)
1560/ |06.01.2 |CONTC ( L BHOT GENE Order Dtd. 2021-12- (s
2022 022 cpcy- |0 RAL 23 ea




g

S

“]

448/20 t
17 No
42
)
(S
CVRVW- cIvIL [°2
1561/ [06.01.2 2" o [ANIL GENE Order Dtd. 1999-08- cpvs |t
2022 (022 SAHOO  |RAL 17 No
9 on |
1)
(S
ea
1562/ |06.01. giig/l ANTL GENE Order Dtd. 1998-11- g;ﬁgc IE]
2022 |022 SAHOO  |RAL 05 ©
998 H-3 -
12
)
(S
ea
ABLAPL
COURT N
1563/ (06.01.2 |- Order Dtd. 2022-01-
2595 lo2s L5509, [B-SINGH [C.0. NO. 9 | No
2021 OLD -
12
)
(S
ABLAPL ca
COURT N
1564/ (06.01.2 |- BALARAM | |“7°" lorder Dtd. 2022-01- 5
2022 |022 15742/ |SINGH A IV ©
2021 OLD N
12
)
(S
ABLAPL COURT ia
1565/ (06.01.2 |- A.PATTA |, |7 lorder Dtd. 2022-01- :
2022 |022 15665/ [NAIK Y MY 20y ©
2021 OLD N
12
)
(S
ABLAPL COURT CRMIN ia
1566/ (06.01.2 |- Order Dtd. 2022-01- AL
2022|022 15571, |J-SAHOO [C.0. NO- 95, MIsc- |\°
2021 OLD 2 N
17
)
(S
ea
1567/ 106.01.2 PPAPL™ 1 ¢ gEN COURT |5 der Dtd. 2022-01- t
9306/2 C.0. |NO. No
2022 (022 01 A 1 06




o

o &

o

@ o) >

ea
ABLAPL CRMIN
1568/ [06.01.2 |- ;;giiN - ESURg Order Dtd. 2022-01- AL ;O
2022 (022 15562/ DY/ MISC-
SAHOO OLD -
2021 2
17
)
(s
ea
ABLAPL COURT :
1569/ (06.01.2 |- H.K.PAT |, |0, lOrder Dtd. 2022-01- ;
2022 |022 15625/ RA YNV 2 0g ©
2021 OLD -
17
)
(S
ABLAPL COURT CRMIN ia
1570/ (06.01.2 |- NANTU |, o |<0 " lorder Dtd. 2022-01- AL e
2022 (022 15609/ |DAS (O NV T oy MISC-
2021 OLD 2 -
10
)
(S
ABLAPL COURT ia
1571/ (06.01.2 |- H.K.DAS |, |-, order Dtd. 2022-01- e
2022 (022 15654/ |H (O B9 T 0y
2021 OLD -
10
)
(S
ABLAPL COURT CRMIN ia
1572/ (06.01.2 |- A. K. | o |vo. g lOrder Dtd. 2022-01- AL e
2022 (022 15607/ BEHERA |~ N2 224 MISC-
2021 OLD 2 -
10
)
(S
ABLAPL COURT CRMIN ia
1573/ (06.01.2 |- P. K. |, o o o|Order Dtd. 2022-01- AL 5
2022 |022 15602/ |JENA PN T g MISC- |°
2021 OLD 2 -
10
)
(S
ABLAPL COURT ia
1574/ |06.01.2 |- RAHUL c NO. 9 Order Dtd. 2022-01- No
2022 1022 15652/ |SETHI U ’ 04
2021 OLD N
10
)
ABLAPL CRMIN | (S
1575/ (06.01.2 |- M.R. ;gURg Order Dtd. 2022-01- AL ca
2022 (022 15600/ BARIK o |24 MISC- |t
2021 2 No




17
)
(s
ea
ABLAPL
4 11576/ [06.01.2 |- PRASANT COURT | der Dtd. 2022-01- t
6 12022 |o22 15588, KUMAR  [C.O. NO. 914, No
9 JENA OLD —
2021
17
)
(s
ea
ABLAPL
g 1577/ [06.01.2 |- J.BEHER |, ;gURg Order Dtd. 2022-01- ;O
2022|022 15650/ |2 0. INO. 314,
0 2021 OLD -
17
)
(S
ea
ABLAPL
4 11578/ [06.01.2 |- SANTOSH COURT | der Dtd. 2022-01- t
7 12022 lo22 15586, |KUMAR |C.0. NO. 9 1,, No
1 MAHANTY OLD -
2021
17
)
(s
ea
ABLAPL
4 11579/ [06.01.2 |- AMLAN COURT | der Dtd. 2022-01- t
7 2022 022 15583/ SHAKTI C.0. NO. 9 04 No
2 PAUL OLD -
2021
17
)
(s
ea
ABLAPL
é 1580/ [06.01.2 |- J.BEHER |, ;gURg Order Dtd. 2022-01- ;
2022 |022 15641/ |A P NV 20y ©
3 2021 OLD -
17
)
(s
ea
ABLAPL
4 11581/ 06.01.2|- SANTOSH COURT | Ger Dtd. 2022-01- t
7 2022 022 15580/ KUMAR C.0. NO. 9 04 No
4 MAHANTY OLD -
2021
17
)
(S
4 ABLAPL iICHITR COURT .
1582/ (06.01.2 |- Order Dtd. 2022-01-
7 2022 022 15579/ NARAYAN |C.O. |INO. 9 04 No
5 2021 SATAPAT OLD -
HY 17
)
14 [1583/ [06.01.2 [aBLAPL [B.G.DAS [C.0. [COURT [order Dtd. 2022-01- | (s




m\1|

[ee)

12022

022 - NO. 9 |04 ea
15639/ OLD £
2021 No
17
)
(s
ea
ABLAPL
1584/ (06.01.2 |- R.R. |, ESURg Order Dtd. 2022-01- ;O
2022 (022 15579/ |DAS 0. NO- 915,
2021 OLD -
17
)
(s
ea
ABLAPL
1585/ [06.01.2 |- BINDU COURT |1 Ger Dtd. 2022-01- t
2022|022 15566, SRGRR  |C.0. NO. 91, No
SWAIN OLD -
2021
17
)
(S
ABLAPL COURT ‘Ea
1586/ |06.01.2 |- L.ACHAR |, [-57" ] lorder Dtd. 2022-01- N
2022|022 15637/ |1 0. INO- 314,
2021 OLD -
17
)
(S
ABLAPL COURT ia
1587/ (06.01.2 |- DILLIP |, [57%] lorder ptd. 2022-01- o
2022 (022 15535/ |SAMAT, 0. NO- 3 15,
2021 OLD N
17
)
(S
ABLAPL COURT o
1588/ (06.01.2 |- a.MoHAN | |-V lorder Drd. 2022-01- o
2022 (022 15633/ |TY 0. NO- 215,
2021 OLD -
17
)
(S
ABLAPL COURT CRMIN ia
1589/ (06.01.2 |- DEBASTS |, |-0U" [order Dtd. 2022-01- aL |-
2022 |022 15561/ |H SAMAL |~ [~ 704 MISC- | °
2021 OLD 2 -
17
)
(s
1590/ [06.01. ig?gg; S saHOO |c .o |COURT lorder ptd. 2022-01- ia
2022|022 ; : O« lNo. 305 e




Ne}

(s
ea
CMP-  |ASHUTOS COURT WRIT |t
égg;/ 8Sé01. 705/20 |H Ino. ggder Dtd. 2022-01- BRANC INo
21 MOHANTY 22 H-6 |-
35
)
WRIT | (S
BRANC |ea
WP (C) - o H t
;ggg/ 8§é01' 39040/ |T.K.DAS . ESURg 8gder Ptd. 2022-01 (DIVI No
2021 . SION |-
BENCH |10
) 5)
(S
WA— ea
1593/ (06.01.2 7 [R.CH.RO COURT |0rder Dtd. 2022-01- M.J.C 't
2022 |022 a1 uT " INO. 3|24 No
1)
(S
WA= ea
1594/ (06.01.2 |, 0 |P.K.LEN COURT |0rder Dtd. 2022-01- M.J.C 't
2022 |022 a1 KA " INO. 3|24 No
1)
(S
1595/ 106.01.2 " {C)~ COURT |0rder Dtd. 2022-01- o
2022 (022 41195/ |5.BARIK “No. 303 No
2021 _
1)
(S
WP (C) - ea
1596/ [06.01.2 |, 7 o B.N.SWA COURT |0rder Dtd. 2022-01- t
2022 [022 RNAKAR *INo. 303 No
2021 _
1)
(S
ABLAPL COURT CRMIN ia
1597/ 106.01.2 |- A.KALAS No. g [Order Dtd. 2022-01- AL Yo
2022 |022 15557/ |H MY Zog MISC-
2021 OLD 2 N
17
)
(S
ABLAPL COURT CRMIN |ea
1598/ [06.01.2 |- DEBASIS NO. 9 Order Dtd. 2022-01- AL t
2022 1022 15560/ |H SAMAL : OLb 04 MISC- |No
2021 2 -




| -
ea

4 11599/ [06.01.2 "R {C)~ 4 k.BIS COURT | der Dtd. 2022-01- t
9 500 [oes 225/20 [ .o, 3|0 No
2 22 OLD -
17

)

(s

ea

4 11600/ 06.01.2 ")~ 1o sunpa COURT |y der Dtd. 2022-01- t
9 sy loss 36249/ |21 S No
3 2020 22 -
17

)

(S

ea

4 11601/ 106.01.2 ")~ 1o sunpa COURT |5 rder Dtd. 2022-01- t
9 oss’ loss 36252/ |o° o, No
4 2020 22 -
17

)

(S

ea

4 11602/ 06.01.2 ")~ 1o sunpa COURT |5 rder Dtd. 2022-01- t
9 oas loos 36254/ o7 o, No
5 2020 22 -
17

)

(S

CRIMI |ea

g 1603/ (06.01. g?g‘j’;o H.K.PAN ESURg NAL |t
5 2022 022 15 DA OLD iPPEA Ii]O
5)

NIC




